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[Shri R. Mohanarangam]

of Mr. MGR. I admit it. But Mr. Kailasam
wag appointed to the Supreme Court only on
the recommendation of Mr. Karunanidhi.

SHRI V. GOPALSAMY: No, no. H, is
misleading the House.

SHRI R. MOHANARANGAM: Then you
and others... (Interruptions)

SHRI V. GOPALSAMY: You cannot
attribute a motive to us. We will see that
justice is rendered.

SHRI R'- MOHANARANGAM: The Chief
Minister of Madras.. (mterntp-tions).

SHRI V. GOPALSAMY: We are not afraid
of your police (Interruptions).

SHRI R. MOHANARANGAM: He went
outside... (Interruptions).

SHRI V. GOPALSAMY: For a good cause
he got imprisoned. (Interruptions).

MR. DEPUTY CHAIRMAN: 1 am
standing now. Nothing will go on re-cord.
Shri Raju.

IShri R. Mohanarangam—continued to speak]

{Shri V. Gopalsamy continued to speak]

MR. DEPUTY CHAIRMAN: Nothing will
go on record. (Interruptions). Nothing is
going on record. Why are you unnecessarily
shouting? Nothing will go on record, except
for what Mr. Raju says. I have called Mr.
Raju.

[Shri R. Mohanarangam—continued to ]
speak]

[Shri V. Gopalsamy continued to speak]

MR. DEPUTY CHAIRMAN: Please hear
me. Nothing is going on record. Why are you
unnecessarily shouting?

[RAJYA SABHA |
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Shri R. Mohanarangam—continued to
speak]

[Shri V.  Gapalsamy—continued  to

speak]

MR. DEPUTY CHAIRMAN: Nothing is
going on record.

SHRI U. R. KRISHNAN: Sir.....cccccoeeneeeee

MR. DEPUTY CHAIRMAN: Mr.
Krishnan, take your seat. Have some patience.
Mr. Raju.

THE BUDGET (RAILWAYS) 1981-82
GENERAL DISCUSSION),—contd.

SHRI V. B. RAJU (Andhra Pradesh): Mr.
Deputy Chairman, Sir, after this storm as a
result of some depression in the Bay of
Bengal, I rise to speak on the Railway Budget
and I hope we wiU get involved in a more
important business, namely, the examination
of the performance of the Indian Railways.

Sir, th, other day, I was mentioning about
the observation of the Minister in his speech
about the goods traffic movement. What I was
finding fault with is reflected in the traffic
movement, i.e. in goods traffic. I had said that
in the first eight months of the current fiscal
year the revenue-yielding goods traffic of the
Railways was lower than what it was in the
same period in 1979-80. This must be noted.
All the time, the present Government has been
finding a scapegoat by saying that in the year
1979-80 things were bad and that things
started getting improved in 1980-81. That was
The burden of his song. But for the first eight
months the movement of the goods traffic,
which is real feeder of the revenues to the
Railways, was lower than what it wa, in 1979-
80. It was less by 3 million tonnes. But the
Minister said that it had picked up after Nov-
ember, after he took over the charge
What exactly he said wa; " for
the first time during the year, in the month of
November. 1980 the loading was higher than
in the corresponding
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month of the previous year." Sir, the House
knows well that the resignation of Shri
Kamlapati Tripathi was accept, ed on the 12th
November. Now let us not go into such things.
This is not a good thing. Let not the Railway-
Board and the Railway administration be a
victim of this kind of thing. It is not good. Let
us be frank about it. Why was it bad for eight
months and why did it start improving after
November? Suddenly, with the change of the
Minister, will things change? Another thing I
would like to put before the Government is, let
us not find scapegoats in officers also. Now the
way the Railway Board Members were treated
is not in good taste. Why should you hurt th,
feelings of senior Civil Servants? When they are
just to retire and even after they have retired
why do you dispose of them in such an
uncermonious way? It is not good on the part of
us, the politicians, to cover up our own political
defects or to conceal our own defects. Let us not
actually take vengeance against the civil
servants. It will be a very bad practice in India.
1 will not encourage | ihat.

The revenue-yielding goods traffic now is
in a declining order. As I said the other day,
it was 193 million tonnes in 1979-80. It may
be 195 million tonnes in 1980-81, just two
million tonnes more. For this boasting and
drum-beating ha, taken place. Why i the
goods traffic actually going down? I would
request the Ministry and the Minister to
examine this.

The recommendations of the National
Transport Policy Committee refer to taking care
of coal-loading mostly Coal constitutes 32 per
cent of the goods movement. Coal is the future
of thfs country. Th, railways themselves require
11 million tonnes, and they move only 62
million tonnes of coal. The road transport is
taking nearly 25 million tonnes, wasting a lot of
diesel oil. I think the House will be interested to
know that with the same amount of fuel, five
times more goods can be moved by the
railways. Ifitis moved I
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by road, we actually waste an energy resource
which we do not have, which we have to import
at a heavy cost involving heavy foreign
exchange. What we need today is a transport
policy or a division of the load between the road
and the railways. The National Transport Policy
Committee's recommendations were
particularly that the railways should not take up
movement of short-distance load or
movement of short-distance passengers and that
they should be given to the road transport. It ig
not economical to allow the road transport to
carry goods from Calcutta to Madras or from
Calcutta to Bangalore. You should see that the
nation's interests are protected,  the nation's
economy is protected. What is it that the
Ministry, the Government, has done after
it has taken charge, about this vital question,
this important  question, of coordination
between the rail transport and the road
transport?

Why does the trade not prefer the rail
transport? There are pilferage and losses and a
lot of time is taken. Year after year actually the
losses are increasing. Goods will not reach
safely and in time. Even coal is being pilferred.
That is the fate of this country today.
Therefore, the credibility of the railways, the
integrity of the railways, the image of the
railways, has to be improved.

Our future lies as I said in the
beginning, on coal mining and coal
transport. Our main energy re-

source is coal, and dieselisation of the railways
which they have been claiming as an
achievement, should be discouraged, whatever
may he the inconvenience. Let us not be a
victim to the temptation of dieselisation. Where
is diesel? It is only the electrification. It is only
8.1 pg cent of the railway mileage r
kilometreage that has been electrified. Only 8
per cent in these 30 years. What is the policy? |
would request the Government to place a white
paper on the transport policy, on the Table of
the House.
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SHRI M. KALYANASUNDARAM (Tamil
Nadu): There is already a Committee's report.

SHRI V. B. RAJU: But white paper mean,
the views of the Government on that. It ha
not even considered that report.

What I am saying is that transport policy is
a very important matter, and it cannot be
taken lightly.

Now, about the passenger movement Sir,
there almost appears to be a competition to
kill more. Every day I take up the news paper
and find whether the railways killed more or
the road transport killed more or more people
are killed in police firing. One hundred and
thirteen people were killed in 1979-80
because of the railways accidents. Is this the
reputation of the Indian Railways?

SHRI P. RAMAMURTI (Tamil Nadu): It
is 200 and odd.

SHRI V. B. RAJU: That may be in 1980-
81. I have only taken the figures from the
Accident Enquiry Committee's report. And
what about collisions? The number of
collisions is increasing. (Time bell rings) Sir,
I am concluding. 113 persons were killed and
468 injured in train accidents, excluding
sabatoge, in 1979-80. And the number of
collisions in 1979-80 was 72.

Now, Sir, what about reservations? The
Minister's speech reveals that they are
reducing the period of reservation from six
months to one month. What will be the
position? What will be the length of the
queue? So merely saying that you will reduce
the period of reservation from six months to
one month is not sufficient. One month
means a longer queue. That is no answer.

Again I would like to say that cleanliness
must be observed. Let the Minister, when he
goes on a visit, go to any waiting room and
go into the toilet. When I travel by train and
when the bearer brings the book

[RAJYA SABHA ]
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to be signed by a Member of Parliament, first
I will askj "Have you gone to the toilet" I g,
to the toilet and see whether the toilet is clean
or not, whether the plank is clean or not, Sir,
the culture or the civilized manners of any
country are revealed in how they maintain
their toilets and how clean they keep their
cemeteries. Thig is where the culture is
revealed. Sir. this should be the duty of the
Minister and particularly of the officers. Sir.
the other day I went t, Warangal. I got down
there at 3 A.M. I went t, the toilet. These was
no water. The whole place was stinking. It
was horrible. I told the Station Master: "What
do you do, gentleman? Are you not paid for
the work?" He said, "Sir, there iy no water." [
said, "Is it * discovery?" In , station like
Warangal thi is the state of affairs.

Sir, I have already taken some time and I
want to finish by stating the important points.
I have said about electrification. About road
transport also, I have said that it should be
properly shared. Then the constitution of a
national transport commission for co-
ordination of the various transport systems,
pricing, investment and regulation, is highly
desirable. They should constitute such a
commission.

Lastly, w. have nine Zonal "Railways Out
of these nine Railway Zones, four are in the
red. I can understand the North-east Frontier
Railway losing. But why should the Eastern
Railway lose? Why should the Southern Rail-
way lose all the time? Why should five Zonal
Railways be green and why should the others,
particularly the Eastern Railway and the
Southern Railway, lose? Mr. Minister, you
should tell the man concerned, "If it is not
improved, you will have to vacate." There
may be various reasons. We are not here to
say about technical matters and other matters.
Therefore, I would request the Minister to see
that the Eastern Railway and the Southern
Railway are given special attention, instead of
there being a rambling swrvajr
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Lastly, this method of increasing the fares
and freight by percentage must be stopped.
Both the committees, the Mudaliar
Committee and the Paranjpe Committee, have
said that this sort of blanket increase by 10
per cent or 15 per cent should stop. In two
years after this Government took over—the
second yea, is not over —Rs. 560 crores have
been levied as additional penalty on the
railway passengers and on goods movement.
'Sir, thig sort of thing is not good. We should
depend upon the performance and the
buoyancy of the economy, rather than
increase the freight and fare. Thank you.

MR. DEPUTY CHAIRMAN; Shri M. R.
Krishna. You have 15 minutes.

SHRI M. R. KRISHNA (Andhra Pradesh):
Sir, the largest number of persons are working
in the Railways.

MR. DEPUTY CHAIRMAN: Just a
moment. Please take your seat, I would like to
tell the hon. Members that there are a large
number of speakers on my list and the time is
very short. The time available is three days
and hardly 2 and half hours or 3 hours per
day. So I would like that the House should sit
today till 8 p.m. to cover as many Members
as possible,

SHRI SUNDER SINGH BHAN-DARI
(Uttar Pradesh): That should be decided
tomorrow.

MR. DEPUTY CHAIRMAN; Unless you
start today, you cannot do it. Even then we
may not be able to do it. So let us start from
today. We shall sit up to 8 p.m. today. So
hon. Members who want to speak must be
present.

SHRI M. R. KRISHNA: Sir, the railways
have the largest number of workmen. The
people working in the railways belong to
various areas, various political shades.
Although they do not belong to any political
parties, but they have their affiliations to
various political parties. And the railway
employees are easily exposed to any kind of
influence. We have seen how during the
previous
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Government the railway employees were
misguided, one powerful Minister saying one
thing and the other powerful = Minister
saying the other. Thus, the railway
employees are always exposed to various kinds
of influences, many times unhealthy too.
Therefore, the people who are managing  the
railways are generally to be
congratulated  because = even when  you
say in afew months' time there is
some improvement in the loading of
wagons, etc. it only  shows the trend
in theright direction. Itmay not be
very substantial but even in three months'
time or four months' time if there is an
improvement in one sector it has to be
considered that railway administration has
improved and it is improving.  Therefore,
anyone who views the Railway Budget and
the performance of the railways cannot but
say that the railway administration and the
Railway Minister have bee, really doing
something useful in order to improve the
working of the railway administration. There
is improvement in every sector, whether it is
passenger amenities or other facilities.
Everyone can complain that there are
various kinds of things which have to be
attended to. I also travel by rail and many a
time I find that things are not properly
maintained. Today the railway equipment,
nearly 00 to CO per cent of it, is said to be
obsolete. But still the railway administration
is taking the best out of those  obsolete
locomotive  and equipment which is very
creditable of them. The Railway Minister
said that he had to levy certain charges in order
to modernise the railway equipment and he
wanted to create more facilities. Even if we
give all the money that is required for the
railways to modernise the present railway
equipment, it is impossible for the railway
administration to improve it and modernise it
completely. When we say that 80 per cent are
obsolete and old, we have only to appreciate
how much the railway administration is
trying to get out of this old and outmoded
equipment. Therefore,
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in every respect the railway administration
deserves appreciation of this House and the
country. There are many things which can be
suggested to  improve the railway
administration, the railway working. In the
first place, when the freight charges were
increased, it will not be fair for anybody to say
that it will not increase the cost of living.
Passenger fares may not affect the cost of
living so much, but the goods traffic. even if it
is increased by 1 per cent or to some
insignificant extent still it will add to the cost
of living. Therefore, to say that any increase in
the freight charges is not going to increase the
cost of living is not a correct thing. When I see
the performance of th, railways and also the
railway undertakings—they have undertaken
some works in foreign countries, also
exporting some of the railway equipment to
various countries starting from Philippines,
Nigeria and various other countries, and some
of the countries have really paid very high
tributes to the Indian Railways for helping
them in building their railways or for
supplying them the equipment;. I think today
the estimates of the railway requirements of
the world is to the extent of nearly Rs. 11,000
crores. Indian Railways have entered into
foreign market at an early stage. But after
entering into the international sphere, I do not
think Indian Railways have made any
progress. Our income from exports or by
undertaking construction of railways in
various countries does not give good
impression to anybody. We may be having
technical experts in the railway administration.
But I do not think we are having the best sales
experts to sell our equipment outside.
Construction of railways in foreign countries
not only gives us income but also increases ou,
prestige. Wherever we undertake such works,
we have to do them with a view to expand
further. There is plenty of opportunity for
Indian Railways to earn more from our ex-
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ports or from building railways in foreign
countries. But I do not think we have made
much headway in that directions. I would like
the Railway Minister to inform us of the
reasons why we could not make much head-
way.

Even when we wundertake railway
construction work in foreign countries, we do
not take our own equipment manufactured in
our own country. Our engineers and
technicians on the other hand take them from
West Germany or some of the sophisticated
Western countries*. This is not a thing which
should be encouraged. We should use our
own equipment so that seeing the
performance of our own equipment, we are
invited by other foreign countries also. It is
only thus we can expand scope of our work.
Just to get a good certificate from some
country will not take us anywhere. Our own
equipment is to be advertised.

There are charges that there is lot of
corruption in the reservation in the Railways.
It is only a minon thing. But the corruption
that is going on in the wagon supply is en-
ormous. I do not think that any commodity
can be transported to other parts of country
without any difficulty. Whether it is tobacco
whether, it is chilly or any other commodity
that is produced can be transported in railway
wagons only after greasing the palms of
railways officials. Otherwise, you will not get
wagons. This is a very pathetic thing.

Wagon India is supposed to produce
fourteen thousand wagons per year. The
Railway administration said at on, stage that
they would alace orders for a large number of
wagons. But when Wagon India has
instructed all their sister companies to gear
their equipment and plan for higher pro-
duction, the Railway Administration hlas
refused to buy the entire lot. This is not going
to get the Railways a good certificate. This
only shows
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that planning is not perfect. The assessment
they make after consulting various agencies
such as Coal, India, cement industry and steel
industry to find out the requirements per year
is based on false information. It is because the
Railways themselves require about twenty to
thirty thousand wagons per year even to
replace their own sick wagons. But they are not
able to meet tlieir own requirements by asking
the Wagon India to produce enough.
Therefore, the wagon requirement is a constant
thing which has been referred to almost by
every Member in every Railway Budget
discussion here and even during the Question
Hour. But, Sir, every time it is said that coal
production has fallen and, therefore, the
Railways are not able to lift th. coal and
sometimes it is said, when coal is available,
that they have got enough wagons, but Coal
India Limited is not in need of them. But my
point is that even the'private users of the
wagons are not able to get them. But, since the
requirements of the Railways themselve, of
wagons are about twenty to thirty thousand for
replacing their own sick wagons, even to meet
these requirements of the Railways, Wagon
India Limited has not been geared up or
production of enough wagons by it has not
been encouraged. There is another thing also,
Sir. Now, the BEML is also producing coache;
an5 it is planning to produce a certain number
of coaches. There also, Sir, the Railway Board
is not abl, to place order, and therefore, the
BEML has to under-rate its own production
and, today, the BEML is also on strike and I do
not know what is going to be the future
production plan of this unit. On the one hand,
Sir, the Railways are not able to give them the
full load of work and, on the other, when they
produce, the Raiways are not able to take them.
Well, this type of a thing is definitely

going to get a bad name for the Railway
aHministration however much they may try to
improve their working.
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j Sir, the Railway Ministers and the I
Railway Administration always emphasise

this point that they are trying to open up the
backward areas to railway traffic and they
say that they would like to introduce the
railway facilities in the various areas ~ which
are mostly backward and also in the areas
which are  forward areas and which are vital
for our defence purposes. So far a; backward
areag are concerned, Andhra Pradesh has  got
two such areas which are very backward and
which are affected by j drought and
cyclone and various othe, !  things. Sir, the
Railways have to  be ! honest at least
sometimes. Now, there j is a line, Patancheru-
Peddapalli which j  was started during the
period of the ! Bizam STate Railway. It is not
something which hag been discovered re-
cently. It 'was the Nizamabad-Pedda-palli line
and now it is Patancheru-I — Peddapalli line.
At that time, Sir, it 1 was surveyed by the
Nizam State ! Railway and the Nizam State
Railway had also' earmarked certain money
for the construction of this line. But, after the
integration of the NSR with the national
Railways, in every Budget, Sir, the Ministers
had been promising that they would take up
this : line. But, every time, when thej
Minister was pressed, he could only earmark
a certain amount of money for another survey.
Now, this kind of surveying just a single line
all the time does not speak well of the Rail-
ways and they should be honest. Thi; is a line
which have been surveyed long before the
integration of the Nizam's State Railway with
the national Railways. Therefore, at least
now the Ministry should be in a position
to take uP this line without delaying it any
further. There are some other line; which
have been committed earlier. Because
the surpluses and assets of the Nizam State
Railway have been taken over by the national
Railways, itis a commitmant of the national
Railways which they should be able to
honour now. Now, there is another thing
about the city  of Hyderabad which i the
Capital of Andhra Pradesh. In the variouy
Capital cities, Sir, there are a number of

1
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(Shri M. R. Krishna) bridges which are
constructed. Almost every year such bridges
are constructed. But. in the city of Hyderabad,
th, need for Begumpet bridge is there for
which there has been a demand. I say thi
because even from the Raj Bhavan to go to the
airport, even the highest personalities have to
be held up since the crossing ig there and the
line that is going from Hyderabad to Bombay
is always busy and, therefor, this 0" bridge
which has to be constructed as quickly as
possible. I was told that out of the money
which has been kept for the construction of
bridges or over-bridges for the Railways, not a
single bridge in Andhra Pradesh has been
constructed so far. And, therefore, instead of
waiting for the State Government to find
additional revenues or matching grant from the
Municipalities the Central Railways will have
to take this up as quickly as possible.

Sir, Mr. Raju has mentioned about the
electrification, use of diesel, road transport,
etc. Sir, electrification js a must for this
country, because we cannot keep on using coal
or diesel for ever. (Time bell rings). Therefore,
electrification which is only about 8 per cent
today has to be increased substantially and,
therefore, whatever money we are going to
spend on electrification will be a national
wealth and it will be creating an asset for the
nation, and we will not be wasting the most
precious diesel and spend a lot of foreign ex-
change on this.

With these words, Sir, I support the

Railway Budget.

MR. DEPUTY CHAIRMAN: Mr.
Ramamurti.

SHRI P. RAMAMURTI: Mr. Deputy

Chairman, Sir, I d° "°t propose to dwell on the
tremendous increase in the rates, both
passenger fares and freight, about which
everybody in this House, whether on this side
oronthe other, has spoken. I am
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not going to speak on this today. But still I
know there are people on that side also who
are feeling the pinch of this increase in these
rates because they know the pulse of the
people, and they know that people are curs-
ing them because it is going to increase the
inflationary pressure that has already been
there; it is going to have a multiple effect on
the inflationary pressure, and inflation is
going to increase tremendously.

[The Vice-Chairman Shri Bishain-bh,,
Nath Pande in the Chair]

But I am not going to speak en that. I would
rather deal with certain general and basic
problems concerning the Railways in this
country, how the Government—not now but
from a very long time—has totally bungled
and completely mismanaged the entire
planning of the Railway system which has
been a total failure for a very long time.

Sir, we know that for any industrialisation
and for any development of the economy of thig
country, whether it be on socialist lines or on
capitalist lines, I am not bothered about it and I
am not going into that question now, one of the
most basic infra structure is th, railway system.
Without this basic infra structure being
developed and attuned to the deve-1 loping
needs of the country, all talk of developing the
economy of the country is just sheer bunkum.
This i the first proposition from which I
proceed. Now, what is happening in the
country? You will find that since 1965—our
Economic Survey talks of it only from 1975,
but actually if we go into earlier figures, you
will find that from the /ear 1965, that is. the
year in which Shrimati Indira Gandhi came into
power, when she became the Prime Minister,
and that is the period of 'Golden Age' of India...

AN HON. MEMBER: She came in
1966.

SHRI P. RAMAMURTI: From
the order placed for railway wagons

1965 1
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on the wagon-building industry tn this
country was reduced to just 2500 per annum.

AN HON. MEMBER: From 4000.

SHRI P. RAMAMURTI: The backlog of
replacing the sick wagons was increasing day
by day. More and more wagon, are
growing sick. And the order placed has been
drastically reduced. More and more wagons
are becoming sick. This has been going on
since 1965, since Shrimati Indira
Gandhi's regime, and even during the Janata
party's regime thig thing was going on. [ am
glad that after ~Mr. Kamlapatiju came last
year, orders were placed for 13000 wagons.
But then what happened in this period? What
happened is that the wagon building
capacity i, this country ha3 gone down when
actually for  years and years together they
refused to place orders on the wagon
building industry. Many wagon building  in-
dustries and factories in this country have gone
out of production. Therefore, you cannot
suddenly create new wagon building capacity
that i necessary for this purpose. Therefore,
despite all the efforts that are ~ made, during
the last one year, there is the fact that there
was an order placed for nearly 13,000 wagons
but all they received was 9000 wagons. This
is the wonderful planning that has been going
on, hat is, th planning of infra structure,
the basic infra structure, that is necessary fo,
th, development of the economy of the
country, for the development of all industries,
for the carrying of raw materials and industrial
materials for the development of our industry
and for our agriculture. That basic infra
structure has been completely neglected for
the last fifteen years  Thig is the first point
that I wanted to make. Therefore, how do you
expect the railways to function properly? If
today people say that there is a tremendous
shortage, the buck is passed from one to the
other. My friend wag saying the

1904 RS—8
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same thing, Mr. M. R. Krishna was just ,ow
saying the same thing, the railway, blame the
coal industry-Coal India—and the coal industry
blames the railways. Both are wings of the same
Government, both are run by the same
Government. Who is telling the truth and who is
not telling the truth, nobody knows. This ii the
wonderful situation in which we are finding
ourselves. Here is a Government which" says
that is also true, thi is also true, both are true.
Railways administration blames the coal industry
for not supplying them coal; that is also true.
And the coal industry says, we are having coal
the rail-wayiseople do mot supply wagon; to lift
the coal which is piling up at the pitheads; that is
also true. This is I the wonderful sort of
Government that we have and thig is the wonder-
ful planning that has been going on. This is the
first point I wanted to make.

It is stated that we are now planning for the
next Plan, this Budget is part of that. It is stated in
so many words in the Speech itself. I do not want
to quote because quotation takes a longer time. In
the Speech, the Railway Minister stated that this
is only a rehabilitation plan. Have you been in a
great, tremendous, war for the last fifteen years? I
can understand a rehabilitation plan for the Soviet
Union or for the West European countries after
the end of the Second World War when so much
of their industrial capacity w,s tremedously
bombed out and destroyed, when their industrial,
their j engineering, system were destroyed all
these things were destroyed in the war lasting
over nearly five years, the devastating nature of
which we all know, I can understand a rehabilita-
tion programme for those countries. For the
Soviet Union after 1945 we can understand a
rehabilitation programme. For Germany We can
understand. For Great Britain w, can understand.
But here in this country after the World War was
over, certainly our country also suffered during
that War, I do not deny jt..
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SHRI V. B. RAJU: That was in the First
Plan objective.

SHRI P. RAMAMURTI: So in 1951 we
had finished it. After that, today 25 years afte,
that, we are now talking of a rehabilitation
plan, the Sixth Plan is a rehabilitation plan for
the railways. ..

SHRI V. B. RAJU: We have moved '«()
years.

SHRI P. RAMAMURTI: The Railway
Minister  laims in his speech, he is now putting
the railways on proper rails, that is, on the rails
of 1950! This is the wonderful system that we
have got. He admitted it in so many words that
he is putting the railways on proper rails,
proper rails of rehabilitation. This is the
wonderful planning that has been there for the
last so many years. No wonder, therefore, that
wagons are short, everything is short. and,
therefore, the railways are failing to perform
their duty. The infra structure is totally failing.
And the Finance Minister in his Budget speech
says that the infrastructure is not there and that
we have now got to create the infrastructure.
That is the most important thing. One of the
most important basic things in the
infrastrucure, of course, is the Railway along
with power. I am not disagreeing with that. It
is a fact. It is an axiomatic fact. We have
neglected this basic thing for the last 15 years.
How are you going to rehabilitate it? That is
the question with which I am concerned. But
are you going to have that rehabilitation? A
study group of the Railways had pointed out
that for rehabilitating the Railways, in the
Sixth Plan, they would require Rs. 12,000
erores. This is their figure. This is not a figure
which is published. But I am speaking from
their internal report. Let them dare to
contradict it. If they dare to contradict. I will
produce the ohotostat copies of that report.
Their own assessment say, that "r
rehabilitating the Railway system, in the Sixth
Plan, they would require Rs. 12.000 erores.
But i is the amount sanctioned? It is Rs. 5,000
ero-es for the entire Sixth Plan. And this
year, a part of that is
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sanctioned. What would happen? And I ant
to tell you that the estimate of R,. 12,000
erores was before the hike in the price of coal
and the price of steel. Before the hike, they
estimated it ,t Rs. 12,000 erores. Today, the
price of coal has been increased. The price of
steel has been increased by 20 per cent.
Therefore, Rs. 12,000 erores that they
estimated would really amount to Rs. 16,000
erores.

SHRI SURENDRA MOHAN
Pradesh): Diesel price also has gone up.

SHRI P. RAMAMURTI: Yes, diesel price
also has gone up. With all this, it will roily
aiKDunt to about Rs. 16,000 erores. Out of
Rs. 16,000 erores, this amount of Rs. 5,000
erores that they have sanctioned for the Sixth
Plan is also on tha basis of the old prices.
Therefore, it really amounts to Rs. 4,000
erores or Rs. 3,500 erores. So, what is the
rehabilitation that you are going to have at the
end of the Sixth Plan? Where is the hope for
this country's basic structure performing the
function which is necessary in order to see
that the industrial development of this country
can go forward? It is bleak. It is absolutely
bleak. The future is bleak. This is the
wonderful way of their functioning. And if
you talk something else, they say that they are
improving the railway system by introducing
new methods. They are having what is called
the multiple-engine system. The Railway
Minister has waxed eloquent about that
multiole-engine system. What is thi; wonder-
ful multiple-engine system? Are you going to
lift more as a result of that? Is the capacity for
lifting going to be more? After all, today, a
goods train with one diesel engine carries on
an average about 1600 tonnes. And the
maximum capacity that it can have is about
2.600 tonnes. That is the maximum canacity.
But now by doubling the engines, that is,
attaching one engine in the front and one in
the rear, you want to increase the number of
wagons. But, is this svftem completely new?
This is a system that is there in Europe. It is
there in America. In

(Uttai
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America, -they have got a multiple-engine
system where they are trying the experiment
with three engines. All these are there. How are
vou " going to increase the capacity? You are
"y dreaming aboul it. Mv friend, the Railway
Minister, is dreaming that by means of this
multiple-engine system...

AN HON. MEMBER: Dreaming is good, it
is not bad.

SHRI P. RAMAMURTI: Dreaming is good. But
dreams are dreams. Dreams ar, not the reality.
That is the problem. Dreams are onlv dreams.
Dan's vou know the story of Alnaschar the
dreamer in the Arabian tales. Just like that y°u
can go on dreaming. And here he dreams that he
will be able to carry 4,000 tonnes and then
increase it to 7,000 tonnes. 4 p.M. Do you know
that in England as a result of this multiple
engine system the total weight that they carry is
about 3,600 tonnes only? Do you know that in
America the total capacity that has been in-
creased is only 4,000 tonnes so as to be within
the safety limits? Beyond that they have not
increased it. And here you think you will be able
to do it. If you want to increase that, you will
have to increase the speed of the engines. Can
you increase the speed of the engines, if you
have got to increase the speed of the engine with
the existing tracks? After all, your rails are of
only 45 kgs. and in some few cases hey are of
55 kgs.

SHRI V. B. RAJU: In some places They are
of 60 kgs.

AN HON. MEMBER: They are also of 90
kgs.

SHRI P. RAMAMURTIL: But -»ut of 1400
miles of rail track in this country, how many
miles are of 55 kgs. ” or 60 kgs. or 90 kgs? How
many have you got? Hardly about a thousand.
And you think you will be
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able to speed up the whole train? by just

increasing the weight of the rails in about 500

miles. The overwhelming majority of rails are

of 45 kgs.

About 75 per cent of the rail track is of 45

kgs. About 12,000 miles of rail track you will

have to convert to 90 kgs. When are you
going to do it? Is there any plan? Is there any
plan as fa, as this Budget is concerned of
raising a considerable portion, a sizable
portion of the rail track to 90 kgs. o, even to

60 kgs? Then, how are you going to speed up

the whole thing? Therefore, when the

Minister ta'ks of being able to carry more,

about 4000 tonnes and all that, it all looks to

m, as he is talking like a novice, as if he i

briefed by people

who do not know these things, who do not

know the technology of railway traction?

Doe; he know anything about it or is it that

the people are misleading him and he is just

being taken for a ride by the Railway

Administration ~ who  wants to curry

favours? This is what is hap- j pening

today.

Then, what is happening in regard to
increasing the wagon capacity, the wagon
building capacity? What is the provision that has
been made here? In the private sector what is the
provision that has been made here? Are you
going to ask the private sector to produce
wagons? If so, where are the plans for building
more wagons? Where are the wagon building
shops in this country? The Wagon India i there.
What ar, the plang for making it produce more?
Mr. M. R. Krishna has just now referred to it.
Whether he was actually supporting the Railway
Budget or opposing it, I do not know, because his
entire speech consisted of only criticism
excepting the beginning when he formally aid
that he supported the budget like a ritualistic
mantram. Just two or three sentences he said, in
which he supported it. I congratulate you Mr.
Krishna for criticising it. We are after all friends,
sporting friends also. I congratulate i you on your
speech. B, honest and I  say, 1 oppose it. Do
not try to hide
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[Shri P. Ramaraurti] facts. Therefore, even a
member of your own party has had to criticise
your whole planning. This is what is happening
today. Today no provision has been made for
increasing th, wagon building capacity. No

provision whatsoever for increasing the

capacity has been made in this particular
Budget. Therefore, all this talk of improving
the performance of the railways is just a
shibboleth.

Then, Sir, apart from this, you have planned for
getting 50 thousand wagons in the Sixth Plan.
One year is already over. In the next four years
how many wagons are you going to make? Even
if you get 50 thousand wagons in the meanwhile
already tens of thousands of them are getting
over-aged. Therefore, thisis not even going
to be the replacement. Even then the same thing
will continue at the end of the Sixth Plan.  And
you have not got any plan for increasing the
wagon building capacity in this country. And
then, the most funny thing about the whole plan
and the whole plan js that you have not made any
provision  for  expanding your locomotives
capacity. This is  the height of absurdity.
Chittaranjan is not to be expanded  where you
are making diesel engines. There is no
provision for expanding locomotives anywhere
except in the existing Tata Locomotive Works.
They do not make engines; they have got only
some assembling plant. With that, how are you
going to manage .ven if you are able to increase
your wagon-building capacity? Without
further engines, how are you going to
increase  the capacity of your Railways? I
cannot understand it.  So, this iy a topsyturvy
planning which has got no connection
whatsoever between the Inter-sector
activities, the wagon building department,
the locomotives department. There is no
connection '
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There is no connection whatsoever and it is
without any proportion to the building up of
these things together. What a wonderful plan
you are having! So. Sir, this is the basic <
question which I want to raise here, as a result
of which you see what is happening.

Then, Sir, Mr. Raju  was talking
about the increase in the number of
accidents that are  taking place.
1979-80.

admitted in the other (House in reply

He gave the
figures for The Railway
Minister
to question; I shall come to that later. But the fun-
niest part of it is  that the Railway Ministry does
not publish the figures of the accidents in a year.
Why does if, not do so?  Did the Railway
Minister in his Budget speech refer to the number
of accidents that have taken place during 1980-
81?7 If not, why not? Why is this callous
What is this

expendable

attitude toward* human lives?
callousness? Indian lives are
because Indian people are poor, and, therefore
our lives are
thought,
lives are expendable and you do riot make

expendable, As the British people
you also think the same way that our

yourself accountable to Parliament by giving the
number of accidents dur-  -4£ ing the year.
But what are the actual figures? Sir, the
Minister in the other House, admitted in
reply to a question that the number of major
accident during 1980-81 was 967. and deaths
were 272. The number has doubled that of the
previous year. This is the wa, i, which
Railways function  killing mor, people every

year; or it is a part of the population control

scheme to go on killing people through the
Railways. And this "is what is called
major  accident.
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SHRI MAHENDRA MOHAN MI-SHRA
(Bihar): Mr. George Fernan-des is expert in
making accidents.

SHRI P. RAMAMURTI: I am not the
admirer of Mr. George Fernan-des or anybody,
I am the admirer of the country. I do not know
who coined that word. If you do not have any-
body else to copy but Mr. George Fernandes |
can only pity you.

Now, Sir, what is meant by major accidents?
Major accidents are those in which people lose
their lives. Other accidents are not major
accidents; they, are called consequential acci-
dents in which people do not lose their lives.
And the number of consequential accidents that
have taken place during 1980-81, has crossed
the ten thousand mark. Mr Raju, the number of
consequential accidents has crossed . . .

SHRI V. B. RAJU: 1 am liSierUHf to you. I
was leading the report ol the Accidents
Committee.

SHRI P. RAMAMURTI: The number has
crossed ten thousand. This was the number in
the year 1951, that is, when they had embarked
upon the rehabilitation programme. In that
year, there were more than ten thousand
consequential accidents. This year, in 1980-81,
the number of consequential accidents has
gone to this peak figure which existed in the
year 1951. This is the wonderful way in which
the Railways; have been working during the
last fifteen years.

Now, Sir, the loss of railway property in
these accidents—in these major accidents in
which 226 people have lost their fives, apart
from the number of people who have lost
"their limbs and other things, whose number I
am not taking into account—is Rs. 6.14 crores.
What is the exact amount of loss of railway
property in these consequential accidents in
which people do not lose their lives, in these
ten thousand accidents? No figure is available.
But I dare say that this figure will at least be

ten
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thousand for each accident. On an average, it
will be at least Rs. 10,000 for each accident and
if you calculate that, this will come to another
Rs. 10 crores. Then, if you take into account the
compensation also which you have to pay for
the people who lose thei, lives, for the goods
which are damaged and soon, you will find i
that the accidents alone cost the Railways
something like Rs. 25—30 crores. And, you are
blaming the workers for this. This is how you
are running the Railways.

Now, Sir, with this kind of thing, what is
the safety in the Railways? What is the
industrial safety that can today be enforced
in the Railways? As far as the Railways are
concerned, as far as the Railways officials
are concerned, they are gods, they are a law
unto themselves. Nobody can touch them.
They can violate every law in this country.
Nobody can touch them. I will give you one
or two instances. I do not want to go into the
details. On the question of safety alone, I can
speak for another hour and a half. I do not
want to go into that because I do not have the
time. I will point out only some telling
things.

THE VICE-CHAIRMAN (SHRI
BISHAMBHAR NATH PANDE): You have
another four minutes to complete your
speech.

SHRI P. RAMAMURTI: Please give me
some more time. In that case. 1 will SKIP
many things and I will point out one or two
instances. For example, there is railway trac-
tion. In the railway traction, high tension
wires are there. The safety rules are there.
They say:

"According to IER and T.M. no-metalie
erection is to be made without taking
power block within ten metres of a live
wire. But in all the electrified traction
area, which is double line in general, the
staff are forced to erect metal ladders
between up and down lines within the
danger zone of two metres of a live wire."
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[Shri P. Ramamurti] These safety rules are
there. But they do not bother about it. This is
because, economy should be maintained. The
workers may lose their lives. Apart from other
things, on this alons, on railway electric traction
alone, the number of deaths has gone up to 652.
Not in this year. But this is from the beginning.
But they are not bothered about it. Workers may
lose their lives. But they are not bothered about
these safety rules. Their only point is that some-
how or other, money should be saved. They may
pay compensation, which is cheaper. For them, the
lives of workers are cheaper. There are several
saftey measures which have been pointed out But
they do not bother about these safety rules. In the
DVC certain things are supplied to protect them
from accidents. But in the Railways, they do not
bother about these safety rules. Then, it has been
pointed out here:

"Above all the big question is who should
lead the repair work in electric traction?
According to D. C. Manual, only Inspectors
were authorised to take power block and
lead the work. According to subsidiary rules
of A.C.TM. , chai-geman will be the
authorised person to lead the gang in TRD
and ELS."

Who is authorised here? A fitter, a linesman, is
just given the certificate by these people. They are
the people to issue the certificate and they ask i
him to go and repair these overhead, high tension
wires what will be the result? These ar. just the
intances | am giving. Since I have got no time, |
will not g, into other things.

Now I will come to the labour relations. The
Minister here gloats very much about it. I will
read out the first sentence of the concluding
paragraph of his Speech, I quote:

'The relations with the Railway-men
continued to be cordial throughout the year."
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Whom am I to believe? This is wb.ai the
Railway Minister says and th« Finance Minister
in that Economic Survey, paragraph 314.2, says
that agitations in the Railways have been going
on in the last year. The result * of the agitations
is that the Railway* could not function properly,
ami, therefore, they could not lift the whoU:
load. That is what Mr. Venkataraman says.
'Industrial relation are very cordial”, says on,
Minister and the other Minister, Mr.
Venkatraman, say:? that because of the
industrial unrest they could not lift the goods.
Whom am I to believe? Better, you be the
arbitrator and settle it, I am not going to say
anything. But what We are concerned with is,
this is a wonderful thing that is Ibeing stated
here.

Quite apart from that, I would like to know, how
could the industrial relations at all be good when
no law of the land is binding on the employer? No
law of the country is binding as far as the railway
administration is concerned. I will give you just
one or two instances. Is the Industrial Disputes Act
at all binding on the railway administration? No.
They do not bother about the Industrial Disputes
Act. They do not bother about ttie Factories Act.
They do not bother about the Abolition of Contract
Labour Act. For example, I would like to point out
to you that the Advisory Board established under
this Act advised in December, 1977 that employ-
ment of contract labour in loading and ” unloading
of coal and on cinder pickings in loco sheds and
yards should be prohibited because these are
permanent jobs. After all, you have jot to load the
engine, you have got to us load the engine, you
have got to laad the cinder pickings. These are
permanent jobs without which the railways cannot
run. The Advisory Board has advised that there
should be no contract. The Act is there, the Board
has said it, a tripartite committee itself had pointed
out that this contract system should be abolished
here. Three years have gone by. They are still
continuing the same system. And * with that still
you expect your labour
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relations to be wonderful? You want the laoour
relations to be wonderful even though you will
deny them ever, the legal rights. And if they
agitate, you say that they are anti-national, as if
the officers are heaven-bound, they ¢ are the
patriots, and the workers, who fight for the
rights, are the people who are anti-national
This is your understanding.

1 will give another example about conteen
workers They were treated just as
commission bearers. In 1973 the Calcutta
High Court held that they are part of the railway
service workers. They went to the High Court
and got an order, but the Railways would not
honour that High Court Judgment. They
went in for revision. The Revision Bench also
said, yes, they are railway workers. Still you
would not honour that and you go in appeal to
the Supreme Court. For seven yeara ' they had
to wait for the Supreme Courl Judgement. Last
year in October, 1980 the Supreme Court also
upheld the decision of the High Court single
Judge as well as of the Bench. Six months have
gone by. Even now you are not implementing
the verdict of the Supreme Court who have held
that these people are railway workers. Even
now you are not treating them as railway
workers. Now we have advised thosa workers
to charge the Railway B”ard to haul up the
Railway Board for Contempt of the Supreme
Court Judgment. This is what we  have
advised them. Therefore, for you even the
Supreme Court judgment is not binding when it
is in favour of the workers. And if the workers
agitate, even pfter they do not get justice, then
you say that they are anti-national people. Take
the latest case of  the loco-running staff. I
would like to point out...

THE VICE-CHAIRMAN (SHRI BIS*
HAMBHAR NATH PANDE): Mr
Ramamurti, would you like to consume aU
the time of your party?

SHRI P. RAMAMURTI: Just the last point, Sir.
This is very important. As far as the loco-running
staff is concerned, I would like to point out that
the f question of 16 hours of  work for the
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loco-running staff was taken up su& motu by
the late Mr. Gapalaswamy Iyengar when  he
was the Railway Minister. I would like to
tell you something about it. In 1947, when he
was the Railway Minister, he took up the
problem.  Then the Railway Board had the
check to point out to him—it is there on your
files, Shri L. N. Mish-ra showed me all those
files when 1| negotiated with him in 1973—
that 'n the Soviet Union during the rehabili-
tation time, they were running for IB hours.
And  Mr. Gopalaswamy  Iyengar had
written that  in the Soviet Union where the
temperature is 30 to 40 degrees beiow freezing
point in the Siberian area, the engine drivers
would like to be inside the engine and would
not like to come out; "therefore doat compare
India to the Soviet Union". Unfortunately,
"before he could implement it, he was
transferred from the Railway Ministry to the
Defence Ministry and later on he died.

| In 1973, when this question «U ! taken up, you
came down with terrific repression. I would
only request you to remind the Prime Minister
about the promise that she made to late Mr, T.
T. Krishnamachari when he was lying ill in his
son's house. When he was just on the point of
death, sha went from here and what she
promised late Mr. Krishnamachari with regart
to what she would do on this question— I
would like you to remind her about it. I would
just leave it at that, I do not want to reveal
more. I would like her to put her hand against
her
conscience and remember the promise she
made with regard to the loco-running staff
to late Mr. Krishnamachari.

Now, Sir, after that in 1973 an agreement
was signed and the 16-hours work was
reduced to 10 hours work. But for seven
long years, you did not implement it. The
agreement was nothing for you. You never
cared to imple-
ment it. And then in
there was an

March, 1979, when
agitation,~wherr there was a
threat, the Railway Board Chairman
solemnly  undertook that

hereafter he would implement



239  Budget
(Shri P, Ramamurti]

it. The implementation was going on, I agree,
after 1979. a gradual implementation of that
agreement was going on. But suddenly during
the last 3 months, that was stopped. After Mr.
Kedar Pande came and a new Railway Board
Chairman came, the whole pace was stopped
altogether. Then jumbo goods trains were
introduced. In these jumbo goods-trains, you
have to start from here and go to the other end
without any stoppage. It us a continuous non-
stop train. And in this continuous non-stop run
you cannot introduced this thing. In the
countries where these Jumbo trains have been
introduced, in order to give the people rest,
there are double crew. Instead of one engine
driver. there are two engine drivers. While one
runs the train, the other rests in the train itself.
But you want to do the same thing with one
engine driver. It has been admitted in two in-
ternational seminars organised on the question
of mental strain on the drivers of the diesel and
electric traction trains lhat mental strain has
increased tremendously. Your own internal
committee of the railways set up to assess the
strain on the workers has also- come to the
conclusion that the mental strain, that is there
w ith regard to -the diesel engine drivers and
the electric engine drivers is tremendously
more. And with this tremendous intensity of
mental strain, you want them to run the trains
for 16 hours and 14 hours. If .the loco and
running staff are thus forced to agitate for
implementing a Solemn agreement you come
down with heavy repression. What would
happen to the railways? More Vaniyambadis
will be there. (Time bell rings). I will conclude
in one or two sentences more. More
Vaniyambadis will be there. The new
Chairman has also dispensed with the rule,
they need not bother about the vacuum brake,
the air compressors are sufficient. But I want
to point out to you, Sir, that when you voilate
thi, whole thing by waiving*” rule, regarding
the control of vacuum through, adequate
power, the risk of accidents is increas ed
because the kinetic energy that is
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controlled by air compressors alone. I want to
warn you that by running these jumbo trains
in thig country and increasing the strain on th,
railway workers by dispensing with and waiv-
ing the Railway Manual Rules regarding these
compressors, air brakes and vacuum brakes,
you are putting this country to a tremendous
risk and, as a result of that, more accidents,
more Vaniyambadis every year will take place
In this country.

This is your wonderful Railway Budget 1
am not going into the other details becaus, I
have not got the time I have not dealt with the
detailed problems of every State. But this is a
wonderful budget which is a budget of the
novice who does not understand a bit of the
railway system, who does not study the
railway problems, who knows nothing about
the technologies and who is being led by the
garden path by some people in the Railway
Board who want to curry favour and who
want to have their high offices there so that
they can go and have transactions with
international and multinational corporations
and have their money there. This is all that is
happening. It is stinking. It is contract,
contract, contract and money through
contract. This is your railway system. This is
all stinking in the nostrils.

THE VICE-CHAIRMAN (SHRI
BISHAMBHAR' NATH PANDE): Mrs Usha
Malhotra. You have got ten minutes. Mr.
Ramamurti has consumed all the time of his
party. (Inter-j  ruptions).

SHRIMATI USHA MALHOTRA (Himachal
Pradeshl; Sir, I rise to support the Railway
Budget proposals foi 1981-82 submitted by the
hon. Minister for Railways, Shri Kedar Pande. |
would like to congratulate him for the efforts
which he has made to bring the railways back
0, to the track. He *>sa gone all out to retrieve
it from the aftermath of the previous regime
which it had suffered as any other [  sector in
the country  did. The hon.
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Minister deserves all the appreciation troro
the nation and from the House. Conditions
have taken a turn for the bflttet under the
dynamic and able stewardship of our beloved
leader, prime Minister Shrimati Indira
Gandhi.

As a result of the various administrative
and innovative steps taken, the railways have
turned the corner. The improved operational
efficiency has resulted in the transportation of
coal, foodrains and other essential eommodi-
tieg like sugar and edible oils. The aiovement
of cement and other items have not let the
demon of scarcity appear on the horizon.

After a selective study, the diesel and wlectric
locomor.ive;, have been intro-iuced in section
where steam engines were operating in the
past. Thu, a saving on coal has been
effected by the railways. I would submit that
we should give more consideration to having

electric locomotives, the use of which i
only eight per cent at the moment. Now the
coal that has been saved by the  railways
has been diverted to the industrial

sector. Shoi*tage of power which was a crip-
pling factor in our economy has  improved
considerably as a result of concerted efforts
made by the railways by increasing the number
of wagons for the transportation of coal
to thermal power stations. It has also fed the
coal-based industries with regular supply of
coal. A lot of saving In foreign exchange will
be effected now, which is being jpent on the
import of wheel sets, after the Wheel and Axle
Plant at Yelahanka, near Bangalore, will be
completed during the Plan. A ring railway
commuter service in Delhi would be operating
in mid-1982, synchronizing with  the Asian
Games, 1982.

Sir, railways are the life-line of our
country ,nd also its economy. In addition to
its being a utility sector, it is a commercial
sector also. A healthy administration in the
matter of machinery aM management will
solve the hardships of both passe'nger, and
trade.
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A hike in fares and freight has been resorte
to, to retrieve the railways from  situation into
which it was pushed'during the last few years.
The price of oil had contributed to uch a
budgeting. Hence it was impossible to stop a
hike in fares and freights, in view of the
international inflation today, i; one of the major
factors which has been responsible for the fare
hike. This factor has adversely affected Our
economy, but with an intelligent planning the
percentage of inflation in our country is
comparatively far less as compared to other
countries in the world. This ig largely due
to the success of the policies pursued  and
implemented by our Government. The nation
has the leadership of the finest order. As we are
all aware, we have been able to correct our
economy's direction, and we have
certainly crossed the hump which was looming
large over the horizon.  The nation seeg a ray
of hope now, but a concerted effort has to be
made to tide over the problems, the hurdles
which come our way.

(ttatiways) i»oi-o*

We have to pinpoint the shortcomings
which tend to creep in, if allowed a free pass,
into the working at different levels in the
Railway's woi-king. The proposal of setting
up a high powered Committee of experts to
examine and report on the important aspects
of the working of the Railway; indicates that
the hon. Minister of Railways is not leaving
any sto'ne unturned to give his best to the
nation.

I notice that tourism has not received the
necessary boost which ought to have been
given due to certain constraints regarding the
availability of adequate number of coaches. I
would say that more attention should be paid
to this sector also. But probably there are not
enough coaches, adequate number of coaches,
to be brought on to the tracks to boost this
sector. The hon. Minister has done well to
organise a separate Directorate of Tourism in
the Ministry of Railways to give it the
necessary attention for its promotion.
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Railways serve the nation by bringing
people together from one end of the country
to another, thus helping in the national
integration also. Tourism has to be given its
due place while planning the Railway
Budget. Foreign tourists as well as domestic
tourists can contribute to the economy oi
any country. As such, I would request the
hon. Minister to lay more emphas.s on
tourism in the Railway sector.

I would piead with the hon. Minister to
kindly include Himachal Pradesh along with the
North-Easter, States i for its development. Not
an inch of Railway line has been laid out since
1905. I would plead that concession be given on
the carriage oi milk and vegetables and other
essential commodities to the State of Himachal
Pradesh, which is economically backward. It
gets its milk supply and vegetable from other
States. If it was given some concessions in the
levy of surcharge on freights the prices would
be under control in this backward Stste of ours
The State is economically backward, as I have
just said. It has no rail-head in it or along its
borders. If a railway line is Drovided from
Poanta to Jasadhri. from Nangal to Talwara,
from Kalka to Parwanoo by broad-gauge, I
think you will be helping us » lot by way of
improving our industrial sector as there are
industrial complexes at these various places. 1
think a due consideration ,,0 these links will
boost the economy of the Pradesh. The produce
will oe carried out before it rots for want of
transport by road. If there are landslides, even
that is blocked. Then there is no way of
transporting these essential commodities or
perishable items from the Pradesh to other
States.

Now there is one train, the Ranch!
Expres, which terminates at Cha.idi-garh,
but is hauled to Kalka ‘or maintenance for
the night. Without any additional
expenditure being incurred, it can be
extended to Kalka to help in minimising the
congestion that is there oa other trains like
the ones which go right up to Jammu.
One additional
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train from Delhi to Pathankot snouw be
introduced or one of the existing trains from
Delhi should terminate at Pathankot instead of
Jammu as the people of Himachal do not find
any place for themselve, by way of reser-
vation A direct train from Bombay to Kalka
should be considered as thai will bring in.
tourists from the ricn States of Gujarat and
Mharastatra. We have to guard—(Time bell
rings) just two minutes Sir—against opera-
tional inefficiency and gear up the
opperational efficiency to meet the challenges
we face today. The punctuality in the
departure and the «rr-rival of th, trains has to
be strictly observed. The running tim, of the
trains has to be deduced particularly in the
case of th, long-distance trains. For the short-
distance trains the time taken should compare
almost with that of the bus travel.

Regarding the reservation quota, it should
be increased wherever it is necessary and call
for. Regarding reservations, the passengers
find it very, very difficult to get reservations
effected even if they go in advance. This is a
very important point which require a lot of
consideration from you, wherever additional
trains can be added to meet the traffic, that
should be done, and adding additional
compartments where there is congestion,
should be considered.

The ticktless travel has to be strictly
stopped as it is a nuisance to the passengers as
well as a heavy burden on the railways. This
should be strictly watched and supervised.
The Government official should be asked to
travel in the same class to which they are
eligible to travel. This would enable them to
notice the let-ups which have come up due to
negligence and faults of the employees at the
lowest rung of the ladder.

THE VICE-CHAIRMAN (SHRI
BISHAMBHAR NATH PANDE): Please
conclude.

SHRIMATI USHA MALHOTRA: The
maintenance staff has to be skilled and not
novices who ruin the coaches
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instead 01 repairing tnem. At times they are
brought in to put a lever here or there without
realising whnt damage they are causing.

Cleanliness has to be maintained.
Particularly in the second class compartments,
the toilets and the coaches have to be attendpd
to.

Regarding the operation of tne goods traffic
in the interest of trade, commerce and industry,
supply and production of wagons have to oe
kept up to meot the demand. The casual
labourers... (Time bell rings) Just a minute, Sir

THE  VICE-CHAIRMAN (SHRi
BISHAMBHAR NATH PANDE): You have
completed vour time, madam.

SHRIMATI USHA MALHOTRA: 1
am just now concluding.

The casual labour should not be retrenched.
They can be shifted to the sites where
maintenance work is taken up in hand in the
various localities from the places where they
have been registered for work. And if possible
they should be shifted to new projects to
provide them with employment.

I appeal to the hon. Minister to keep these
fact, in view. Where so much improvement
has come about, the casual labourers have a
hand in this. Let them have your precious
attention.

The regional imbalances have to be gone
into. The North-Western States and the North-
Eastern States have to be given consideration
on the basis of these facts. They are the
bordering States also, and the security aspect
should be kept in view.

Coming t, my State of Himachal - Pradesh,
I feel that time, has come to review our policy so
far as this State i; concerned.

While I conclude my speech I would make a
humble submission to the, hon.
Minister of Railways kindly to consider the
points brought out by me.
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I extend my fullest support to the Budget
for the year 1981-82 preset by the hon.
Minister. Thank you.

SHRI SURENDRA MOHAN: Mr Vice-
Chairman, Sir, the compulsive habit of
blaming the previous regime of the Janata
Party even for the failures of the present
Government, has  overtaken the previous
speaker who addressed the House just now.
If the record had been looked into, she would
have found that in 1977-1978 the revenue-
earning goods traffic got a very good record of
21t) million tonnes as against that of 195
million tonnes in the last year. Inspite of
having been allotted a much larger sum for
the purpose, the performance wag much less.
And yet much is being made of the 'sad'
performance of the Janata Party. In 1977-78
and" 1978-79 there were surplus Budgets. And
thereafter what we have seen iig that there is a
deficit railway budget. This year's railway
budget also will be a deficit budget. When the
last budget was presented, it was claimed that
there would be a surplus. And yet, where is
the surplus? There is no surplus at all.
There is deficit. Therefore, I have to say
that this compulsive habit of blaming every-
thing on the Janata Party, even the failures of
the present Government, must cease because
otherwise we are looking backwards, we are
only distorting our own thinking and we will
not be able to meet the challenge that the future
backons us to.

The Railway Minister has talked of
innovations. I have not been able to find any
innovations in the budget. But if casualness of
facts were an innovation, well, I must
congratulate the Minister for that innovation.
The Railway Board in its publication has said
that the 15 per cent freight increase would
only have a marginal impact o, influence on
the general price situation, and the increase
will be 0.5 per cent. This is the same
miscalculation which was made last year by
the Finance Minister. Whefir the Finance
Minister placed before ug
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ai; budget, he Ileft a large uncovered
oudgetary deficit and he said that the prices
would not rise. But everybody knows how the
prices have risen. Therefore, I would say that
this casual attitude' towards facts must
somehow be got rid of. Otherwise we will be
in difficulty.

Another instance of casualness is in relation
to the manner in which he has dealt with his

predecessors. I .vould have complimented Mr.
Kedar Pande for having succeeded three
very good managers of the Railway

administration, Mr. Madhu Dandavate, Mr.
Katnlapati Tripathi and Mr. T. A. Pai
Unfortunately, the manner  in which he has
referred to his predecessors does no credit to
him, particular. 1, when one of those
predecessors belongs to his own party. If this
is the way innovations are to be introduced, I
can only sympathise with the Minister. But
apart from the fact that there, will be a
general inflationary impact of the freight
increase, apart from the fact that the failure to
tarry goods  retards  production  in every
field, particularly in the strategic fields, apart
from these facts, I would implore you that
the Railways have a very important role to
play and the future, as far as one can see, is very
dark if  imaginative steps are not taken, it is
not a question of a few more crores 01 rupees
of investment. It is a question of lifting the
whole issue from the cobwebs of confusion.
If you see the. report of the National
Transport Committee, it say; that in the
year 2000 A.D. the traffic and the goods
that will  be carried will be doubled, will
become two-fold—190 per cent in the case of
traffic and 170 per cent in the case of goods.
What are the plans that ~ we have in mind to
see that this challenge can be met? The
challenge is momentous. But I am afraid the
response is pusillanimous. We expect that we
will run very fast. But, Sir, | am afraid that
we are adopting the snail's pace. [ would refer
to what has been termed the "Dynamic
Decade" be-e Mrs. Usha Malhotra has talked
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about the great, dynamic leadership of the
Prime Minister. Since 1965 all real
investment in the Railways has ceased. There
has been no investment in real terms in the
Railways, and the result is that 10,000
kilometres of track has depreciated. But the
Government has no plans practically to rectify
it. In fact, we have lost the capacity to dream.
We have lost the capacity to think ahead. And
that capacity wag lost in 1965-66. This is not
only in the case of Railways, it is in the case
of all engineering goods, it is in the case of
every kind of strategically important
economic activity. All real investment has
ceased, and the result is that we are in a mess
in almost all infrastructural activities today.

When we talk of what has happened after the
Third Plan, i.e. from 1966 to 1977, I would
invite your attention to certain figures. When
we think of track, the annual average before the
Third Plan was 430 kilometres. After that it has
been reduced to 181 kilometres annually.
Electrification in the Third Plan was 335
kilometres on an average very year and
after the Third Plan, it has gone down to
171 kilometres. I, respect of wagons—
my friend Mr. (Rarmamurti has referred to
them—in the Third Plan, the production of
wagons was 12422 and after that only
2512. In respect of passenger vehicles,
the reduction has been 320 from 525. In
respect of electric multiple units, it has gone
down from 102 to 80. In respect of diesel
locomotive it has gone down from 109 to
105. What has happened is that there has been
a general and styategic decleration which
will prove to be a doom if we do not take care
of it. This has been the situation after the Third
Plan. I am sorry that even now we are im-
pervious to what has happened and also
impervious to th, challenge that we might face
in the next few years. May I refer to you the
question of energy? We have gon, in for
diese-lisation in a big way and I will take a
minute to give the figures regard-
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ing that. The consumption of coal iin 1954
was 56 per cent and in 1976-77 it was reduced to
17 per cent. All right, people say that coal is scarce
in India and, therefore, we should reduce the
use of coal to 17 per cent. On the other hand, what
has happened to oil? In  1953-54. the

consumption of oil was 41 per cent. Now, in
1975-76 it has goneup to 81 per cent j
despit, the fact that the prices of oil | have been

increasing from 1973 by 50 per cent on an
average annually. There is a report by Shri
Narotam Shah. I hope the Minister has seen it.
I hope that the Energy Minister has also seen it.
also hope that the Energy Minister is not like the
Railway Minister who does not know the
difference between a metre gauge and broad gauge
and why a metre gauge has to be converted into
broad gauge. Shri Narotam Shah is a very famous
Scientist. He has said that granting that there is an
increase of 25 per cent in the price of oil, leave
aside 50 per cent as has happened during the last
decade, per year, by 1984 we will be in a terrible
mess. He says that in 1984 the condition will
be that our import bill for oil will eat up all our
foreign trade gains in every other field. This is
going to be the situation. And we are still
going ahead with the dieseiisation. As has been
pointed out earlier in the Railway publication,
electrification is only 8 per cent. It was planned
that 1000 kilometres of track will be electrified
every year and yet we have not reached
the stage of tender acceptance. This is a great
challenge for the Railways and I am afraid that
whatever innovation the Minister may try, he has
not taken into account what real innovations
are necessary. The main question before us is this.
It would, bo recalled that the Railways played a
very important part in the I history of modern
industry in  India, for instance, engineering,
forging, casting, creation of wagons and even
transfer of skills.  All these started from the
railways. Backward regions in our country can be
opened up only through railways. Everybody
knows |
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economic development on account of coal or
manganese have not developed only because
railways have not reached there. Therefore,
here is a big challenge for the expansion of the
railways. Now see what has happened to the
expansion of railways. When the British left
us we had §0,000 kilometres of railway track,
bui after they left only 7,000 kilometn track
have been added during the last 30 years. It is
a deplorable state of affairs. I would submit
that railways must be given greater impor-
tance than they- have been given so tar.

In this connection, it will be very important
to think of going in a big way for
'railwayfication' so that the economic
development can go up that our industrial
develjpment can go ahead, so that our engi-
neering skills can be 'improved It is a very
important thing. But I am afraid the vision
which inspired our freedom fighters, the vision
that inspired the National Planning Committee
set up by Pandit Jawaharlai Nehru and the
vision that inspired the framing of our First
and Second Five Year Plans is no longer
available today. Everybody thinks of his small
village or small town. Nobody thinks of great
challenges that the country faces in terms of its
economic deve” lopment and in terms of its
industrial development. That vision is not there
and that is why there is backsliding and
deceleration which .will take v> to a dead-end.
My appeal to the Railway Minister wiii be to
thiok <.i greater things and not to think things,
petty safarsh and pairwi.. He must find time to
do bigger things. It will be necessary for the
Railway Minister and for all of us to think of
the Social Burdens Committee and to think of
the National Transport Committee. What has
happened to those committees which were
functioning earlier? They have ceased to
function. I will refer to a number of such com-
mittees  which  have really botnered
railvvaymen. A committee was set up in 1T73
and this committee was called the Corporate
Enterprise Group com-
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mitt.ee. This committee included re-
presentatives of the management as well as
other railwaymen. Though it was set up in
1973 after Mr. Pa; left no meeting of this
enterprise group has been held. You must start
somewhere. You must activate these com-
mittees which have been thrown into the
Limbo by your Government. Here is a
challenge. You cannot achieve anything by
blaming other parties. You have only to
activate these committees for which you need
determination and vision which you are in-
capable of unfortunately.

Then there was the Railway Work-
Classification Tribunal. It concerned itself
with two lakhg of workers. There was also an
interim report. But after that no meeting of
this tribunal was held.

Then there was a committee for lassification
of engineering personnel. That committee has
not even started functionnig. This is your
record of performance. You are talking of in-
novation out of your hat. You must remember
that if the railways have to be put on rail, that
can be done by a very humble exercise of
creating a new dynamism, a new vision and
for that purpose one has to think again

Much has 'been said about  cordial industrial
relation by Mr. Rarnamurti and I also refer to it
in brief. The All India Railwaymen's
Federation submitted a charter of demands to
the present Government and the Railway Board
has held no discussion on that. Even the
question of the loco running staff strike, there
is a report on the locomen's problems and
there are recommendations and those
recommendations they have not put into
practice. I am not defending any strike.
But I would submit that unless you respect
your decisions, unless you implement your
decisions, ailess you are impartial, you
really < annot have cordial industrial rela-
tions in the Railways, and if there adverse
relations in the Railways,
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it is not because of the railwaymen because
they are always prepared to have a dialogue
with you, but it is because ° the
Government and it is because yoa are not
implementing the decisions that you have
taken earlier. My appeal to the Railway
Minister will be to see that these lacunas are
somehow  corrected.  (Time bell
rings).

Now, Sir, I will conclude by saying that if we
are really thinking in terms of the destiny of the
country, we will have to build for the next
twenty years. There used to be perspective pi
aiming earlier and there used to be a vision and
there used to be dreaming earlier. But
unfortunately, Sir. in the whole country, not
only in One i party—1 am not talking of any
particular party, but of the country as a whole—
that dreaming has ceased I am not talking of
day-dreaming. But I am talking of the dream of
making this country glorious, of making this
country big, of making this country a big
industrialised country, where there will be no
unemployment and where there will be no
poverty. I think that is our ideal for realising
which all of us have to endeavour and whatever
time is lost is lost at the period of the whole
nation, Sir. Thank you very much.

SHRIMATI PRATIBHA  SINGH (Bihar);
Sir, during the Janata regime, the Railways
had gone off the rail and the reasons are many.
Since the time is short now. I would  not j
like-to go into the details of that. And, 1  Sir,
to put it back on the rails, bold I  decisions
were required which could only be taken by
the  Government headed by our great Prime
Minister.

Sir, even the speaker who spoke just now
said that for putting the railways on the rail
back, dynamism, boldness and couraje are
requi \ The Railways are, Sir, as the honourable
Member has just now said and as some other
colleagues have also said, the most important
infrastructure for the development of the coun-
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try. The pace of industrial development and
th, movement of foodgrains and other
essential commodities depend on the speed
and management of the Railways. The faster
the rail moves, the faster the country deve-
lops. So, Sir, 1 congratulate the Railway
Minister who has realised this aspect and has
put his hand on the topmost ailment that the
Railways are suffering from. Sir, the Plan of
the Railways, in the Sixth Plan, during
1980—285, is going to be termed as the
'Rehabilitation Plan', that is, top priority is
going to be given to replacements and
renewals and there is going to be a vigorous
attempt at making track renewals and replace-
ment of wagons at a great speed and urgency.

Sir, it is expected that replacement of
50,000 wagons, in terms of four-wheelers,
5.000 coaches and 300 Electrical Multiple
Units and renewal of 14,000 kms. of track will
be achieved during the Sixth Plan. Now, this
in itself will generate employment and will
create facilities for the ancillary units to be
developed round about the manufacturing
units of the Railways. I would request the
honourable Railway Minister to bear these
points specially in mind that I am going to
make and I have a few suggestions to make in
this connection. We have a large number of
unemployed engineers, overseers and other
types of technocrats. Now, we should try to
encourage them to put up ancilliary units near
the railway manufacturing units for building
engines and wagons and coaches as these will
be the big Government units. For these units,
we need a lot of things which can be edone
through these ancillary units which can be
allowed to come up near the manufacturing
units of the Railways and if you give
incentives to our young engineering graduates
and engineers and overseers and other types of
technocrats, we can do a lot for the Railways
as also for these unemployed engineering and
technical people.

(Railways) 1981-82 254.

fThe Vice-chairman (Shri Arvind
Ganesh Kulkarni) in the Chair]
5 PM.
We are today depedent of small, things on
foreign countries, and thereby spending a lot
of foreign exchange. Thi; can be reduced by
these ancil-liaries units along with giving em
ployment.

Another suggestion. Sir, is that while disposing
of the scraps, whether they are aged wagons or
other types of old stocks, some new type of entre-
preneurs may be encouraged, which may include
unemployed graduates from all castes, all creeds
and all religions. Generally the practice has been
that scraps are given to only big contractors and
they only make use of it and make money out of.
Scarce steel scraps can be utilised for indus-!
try.

A, the Minister is thinking of bringing
radical changes, I make these suggestions for
his kind consideration.

Sir, another important point is that the
Maintenance facilities for rolling stock have not
kept pace with the increasing requirements.
Seventy-five per cent of the rolling stock is 30
years old and due for overhauling. During the
current year, expenditure on renewals and
replacement ol assets has increased from Rs. 231
crores last year to Rs. 450 crores in the coming
year. Tris will speed up the addition I of 18,000
new wagons, accelerate the electrification
projects and help phase out a large number of
steam locomotives to cut coal consumption. If all
these targets are met, then fhis will not only
make for more efficient running of the Railways
but also provide a fillip to the wa?on-building
industry and other ancillaries which have Veen in
the grip of recession.

Now. Sir, the Government has also decided
to put up Central Workshops at four places.
In this connection about three decisions have
already been taften. Foundation-stone at
Tirupati has already been laid by the
President. The other two places ara
Bhubaneshwar and Bhopsl. Now I will
suggest that for the fourth Bihar may be given
this opportunity. I am
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not saying this just because I happen j to be a
Bihari. But I am saying thig for certain
reasons. On the economic map of India, Bihar
is the most backward region. Though it is rich
in mineral wealth and water resources which
can be utilised for so many purposes, the
Railways have yet to give the basic
infrastructure.

Just by having certain programmes and
projects on paper the thing is not executed; it
is not implemented. And, therefore, I am
saying this. II  Bihar has to be brought at par
with ! other developed States in India, then the
Railways have to come fOr-ward to help
Bihar. In order to do this, the South aid North
Bihar have to be linked by having a bridge oft
th, Ganges. At present, one has to cross the
Ganges by ferry, steamer, LTC, etc. I have
said this whenever I have intervened in the
Railway Budget debate. But so far, I am sorry,
to say that everywhere you have taken, up
projects for building the bridges but in Bihar
never a decision is taken; som'e plea or othe, is
always given. The hon. Railway Minister has
the experience of it. One has to cross by ferry,
steamer, etc. And then only one can catch the
train. And this is | very difficult either for
goods traffic or passenger traffic. Both are
quite big, because North Bihar is densely
populated. South Bihar i rich in minerals. And
unless the two come together.. . (Time bell
rings) Bihar cannot develop and progress.

Please give me a few more minutes. [ will
be very quick. Therefore, it is essential to
have a railway bridge. In the Sixth Five-Year
Plan, new lines allocation ig of the value of
380 crores of rupees. Surveys are going j on in
Bihar for Muzaffarpur-Sita-marhi, Giridih-
Hazaribagh Road, Hazaribagh Town-Ranch}
and Deo-garh-Dumka via Basukinath.

Here I would like to add that there is a
precedent that on several owa-siong
construction work and final local surveys
have been carried on together. It depends
onthe urgency of the

[ RAJYA SABHA |

(Railways) 188]-82 256

requirements an<i needs. As the Rail, way
Minister is fully aware of the circumstances
prevailing jn Bihar, he will certainly realise
the urgency of the need of these lines in Bihar.
The whole trade of Nepal has to move either
through Raxaul or Sitamarhi Therefore, to
facilitate trade and commerce with Nepal, the
Muzaffarpur-Sitamarhi line has to be taken up
on priority basis. The work of survey and
construction has to go together.

Sir, 1T would also request the Railway
Minister, through you, that h« should preg, for
more funds in the Sixth Plan. So far, 51,000
crores of rupees have been allocated for Rail-
ways. Railways are the nerve of the nation. If
the wheel stops, the nation stops working.
Therefore, 1 would also suggest that radical
reconstructing of Railway finances as
suggested by Pranjape Committee may be
implemented. Sir, the Railways should get
greater autonomy in finances, for the Railways
are not only service organization but they are
commercial organization too. So, while on the
one hand they have to give facilities and
amenties fop passenger and goods movement,
they have to be careful about thair commercial
aspect too. They ha*'e to see that the
programme for expansion and modernisation
does not suffer for want of finances.

The Railways should work out some
attractive plang for tourist development, both
internal and foreign In this connection, Indrail
passe, for tourists should be encouraged and
made attractive.

For research and development, R.D.S.O.,
Lucknow, has to be given more funds and
freedom for research and development for \t is
they who have developed Box N wagons
which will enable haulage of 4,500 tonnes and
7,500 tonnes train loads resulting in
considerable savings through a more intensive
utilisation of existing line capacity.

We have already achieved targets in the
export of wagons, engines and
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coaches through IRCON. W, have to give
more fillip as we need foreign exchange, for
our oil bills which comes to nearly one-third
of our total foreign payments. Even for the
development of better know-how of signalling,
track maintenance, faster and safer movement
of rail, the Railways itself needs foreign
exchange.

In my previous participation on Railways
Budget, I had mentioned aioout safety
measures to lessen thfc rail accidents. These
day, again, every now and then one comes
across the. news of rail accidents. Now ths
Sikri Committee has already given it, report in
May 1980. Better method of track
maintenance, improved sign, ailing and better
lighting in the real of trains may improve the
situation. Better types of brakes and automatic
warning system has to be developed. Even if
these provisions cost a little on the heavier
side, life is much mora valuable than mere
cost.

Some percentage may kindly be fixed for
giving new contracts on the stations for book
stalls, tea stalls, vendors, etc. t, the Scheduled
Castes and Scheduled Tribes graduates.

In spite of the R.P.F., crime while travelling
makes travelling very unsafe. Theft of booked
consignments hag also increased. I would like
to request the Railway Minister to take some
action in this regard to bring more confidence
for travellers.

In the end, Sir, i would request the Railway
Minister to reduce the surcharge of 10 per cent
on II Class passengers. You have already given
15 per cent exemption on salt lor domestic use,
firewood, and charcoal. To this, you may
kindly add fertilisers jnd foodgrains, because
they are also essential commodities.

With these suggestions, I wish the Arheels
of Railways to move faster in order to give
better speed to progress and to boost up
industries and agriculture oi the nation.

1904 RS—O.
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SHRI KHUSHWANT SINGH (No-
minated): M,. Vice-Chairman Sir, I speak
as an Independent Member with no
political axe to grind and, therefore, I will
be equally critical as appreciative of what
the Railway have done.

| Sir, the Railway Minister has been i
good enough to acknowledge that the Railways
are in poor health and unless  they are
restored to proper health, there is little prospect
of the industry in this country getting on as it
should be. I go along with him in that. He
has also admitted of the un-precedented high
deficit in the 1 Budget. And he
ascribed it to the higher wages and the high
cost of oil I  and other inputs. I go along
with that analysis. I think, he is quite right.
He proposes to meet this unprecedented
deficit by raising the I freight and
passenger rates. I think, he is quite correct in
doing so because the charge should be really
met by the rail users rather than be put on the
exchequer. Further, the Railway Minister has
claimed a certain ot amount of improvement
due to what he says administrative and in-
novative steps. | am not sure how far that it
correct because, in the last three months, if you
look wup thej  analysis of the Railway
earnings in the previous years, there are
seasonal increases in  freight and
passenger traffic during these months.  And
I do not understand that if  this  is claimed
to be an improvement why the targets that they
have laid are so low.  Either they do not
have the confidence of continuing this improve-
ment for much longer or it may for some other
reason. IfI may draw 1  your attention,
Sir, without hurting anyone, the peak year of
the performance of the Railways was during
the emergency. It is a world thatisj not very
much liked. But, I think, we can take many
lessons why the performance of the Railways
was what it was during that period. And based
on that, may I make humbly four or five
suggestions to the Railway Ministers? First, i
think, it is most important, Sir, that you must
abandon all
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unremunerative  lines  which" you are
considering. I believe, as many as 35 surveys
are actually being carried out to see whether
new lines have to be added. I think, this kind of
even dreaming to add lines, when the Railways
already are in poor health, is quite
meaningless. Secondly, 1 think, it iy equally
important that you should scrap all ideas of
converting gauges from the small metre to th,
broad-gauge. And, I believe, there are as many
as 13 surveys on the hand. I think, this again is
very unpractical and idealistic, and this
certainly does not deserve any priority.
Thirdly, as long as the Railways are not in a
good shape— and you have admitted that the
freight is far more important than the
passenger traffic—you must abandon all plans
to introduce new passenger trains. And here |
make bold to address both sides of the House.
We have witnessed quite a few incidents where
political parties have bullied and put pressure
on the Railways to introduce railway train, for
their rallies. Whether it is this side or that side.
1 do not care. But, 1 think, it i; plain
commensense that if vour priority is on freight,
you must resist political pressure from all
sides, from wherever it comes, and not give in
to their demands that special trains should be
for any purpose except for what they are
meant, and that is primarily to transport goods
and products from one part of the country to
the other. Fourthly, I think, you should also be
bold enough to' scrap lines which have already
proved unremunerative. I believe, there are
many of them. One scandalous case which I
have seen in your renorts is the one between
Katni and Singrauli. The report shows a
miserable return of 0.9 per cent. Now. if that is
the kind of rail that is being operated due to
any political pressure, I think you should be
bold enough to scrap that as well.

I would like to make, i, the end, two or
three other suggestions. One is  that 'along
with scrapping these
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things, you should also "scrap the dilapidated
stock and give priority to getting new stock so
that the incidence of accident; and of delays
in trains is also minimised.

Finally, Sir, just two other points I would
like to make. The first is that an attempt
should be made to involve railway workers at
all levels from the lowest to the highest offi-
cials in the management and working of the
railways so that we can preempt the incidence
of strikes that are constantly taking place and
are threatening all the time the railway
administrations.

Lastly, Sir, you have an organisation which
goes under the grand eloquent name of
Research, Development and Standards
organisation. It has grown into mammoth
proportions in the previous years. But one is
not sure exactly what that research is that they
are doing. I think it is admitted today that we
are very short of oil and the prices of oil are
constantly going up. Is it not time that this
organisation was made to work in finding out
substitutes for diesel and oil particularly since
we are fortunate in having large supplies of
coal, and we can resort to the conversion of
coal into coal gas, 1 may just mention that
during the Second World War when Russia
was faced with a similar problem of shortage
of oil, they were able to run the entire trans-
Siberian railways through tenders attached to
railway engines which converted wood into
gas. We have this facility in yards such as
Mughal-sarai, which is fairly close to coal
mines. I think that it is time that our own
Research and Development Organisation took
in hand this important subject of converting
bur coal into coal gas in order to be able to run
the railways so that we can liberate the
railways from the use of diesel.

I wish to driw these points to the Railway
Minister's attention. I know and I have
confidence that with the Minister and the
Chairman of the
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Railway Board, Both men of considerable
experience and optimism, the Railways will
soon be in good shage, and we wish you
Godspeed. Thank you.

THE VICE-CHAIRMAN (SHRI ARVIND
GANESH KULKARNI): Thank you very
much. You are the ideal speaker because you
have taken half the time which was allotted to
you.

SHRI KHUSHWANT SINGH: I wish the
others would follow my example.

THE VICE-CHAIRMAN (SHRI ARVIND
GANESH KULKARNI): It is for the others to
follow. Now, Shri Mahendra Mohan Mishra.
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TG T FTCAET TATY § FUET &0
T9 EF 4T WAl w0 ' g | 9CT
9% TG T A AT T7 AT
ST gy frarsmAr g | ggt 97 @i
zfaa af aeews g6 4 1 " =W
5 A aAEMFA RAFAE | A AL
FILAAT q&T Z1E AL TAFH 22 FATT
qugTasTe & | Hradarcwg v w@r
7% S S 1w Ferar s, Ay
a7 7Y T@T & | FEr 7% 4949 F9970,
Z1 A7 2 a7 agf 72 fAraT, uw-
OF TTeAfFT AL TLE | FATALL F
AZFz AU e § 913 7% |
TTRT T ITAT AL PRaT A Ta
z 1wl wiw g f stnegz wvear ar
FgrArEr &, gt fA4T AT qqTT
AT, HEF TT FEAS I AT | AT
TLETTLE T AT &, ATV AT TTA7 T
arr, faw d2tfer $F ATTHT T2
L AT qZ T A, AT TAH HTET a7
ol

THT 4127 (awa w1 9T awal g )
7T A WA T1EW g7 A ET

THE VICE-CHAIRMAN (SHRI
ARVIND GANESH KULKARNI. If
Lhere are other members from your
"'?::!'t_\'.

YA et T WA i 77 firrz
T AT FLIAT |

THE  VICE-CHAIRMAN: (SHRI
ARVIND GANESH KULKARNI: If
vou are going 1o take the whele time,
L1z up to you,
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T U AT KATE T . ITAATAT
wErag, 394 a8 # Fgy a0  fr anfow
ATATAFATH F1 T FAT GNT TE &
717 7T & {5 weliw = 33000 BF
dor (uFa) a= @d & faaat i o
& | =T wATEr 75000 A
wEE AT o awTaT & faeear g
AT FAT W wLend famet o aa g
TETE | AT TS qE g aran g 7
75000 FE THT WCEHAT FLATITAT &
safF 33000 A7 azf sfqad qoeas
fm st

wgi 7% daere wrg # afz @
997 E, 1960—61 7 131, 6 FLUEL o
A JTHTA 7 1 AT 672.8 FLUT To
FT ATAEAT 197 8-79 ¥ fe@ndt g | S€T
A7E F WIT 47T § 280.5 FUT §O
HINAAT 47 1960—-61 H,1978-79 7
T2 AZHT 1265.5 TUZT %o FE I
afva o dva w1 quwiw &, WAt 9
1960-61 % 100 ga%7% fagr T §;
Z1978~-79%fa% 123, 5 & quais
2 A gt A wa 7 AW WA &

gu ) WHT HIAATT |IET T w0
TATRET i ¥A9 TAgA R EN A0, AT
1976-77 § 77 qa1% 146.9 4T,
q3fF 1977-78 i &7 122.3 gHT
AT 1978-79H 103, 5 AT | Al
THAAT B f Ay gaE v 2§ | gt
ITTATSHS  WERA, NI qZ FFAT 8
fx za% wrafesaT 3 G479 qrer
T 4T TFTAT I, A7 G407 41 277 wF
T & o faar smoo

IIGATENA WERT, ZTT O EW
FEATEAIL T 4, T2 AT gA, T
FHE T &0 8, fr agt vw v A
F@AT & A1 927 F adr § ey
T iz qg=mar £ 1 AT Fer g A
ey, g @ faege sac qe——i
TET SAAAT THET FITFAT &1 FaT & 2
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[= e waa FaE |

7 T AT T WgTmE § 47T WA W
T A-ATEA T HITEZE | AT 9 o FFar
g | #fFET Fergard & da9 7 9
WG T TH O FIE A% A ARA
A AFT AT |

TAF AT /A=A aTdl A1 W
=i faerar sgar g | oF wg d fw
Tamfzai # 91 frewvs & Tw ¥ fanam
#, o A1 JlFTaT €7 § Frawr qavd
F FATCAT F g AT AT AT e & A
ATEAT £ | [9FRIH, AT T FT
aresd o, o avg o 21 g g, YA
TYEraT 7 ZH G FL G909 IAL FY
AT AT AT E | W75 WTFT 571,
TAAFT AYAT IF AW FT AT
T AW F WA IATT AT AAT E
AT AT SFIET G127 &g &1 Faq7
frewtsr w7 &, wrfeas sow foer @F
¥ wHarifad wa & W ag 399 7
FAA TG | FE DAL ALN w1aT1 2,
UF T AT AT S qE] AT &, I FAA
FIANA AATE | ZHL AT qZ ol G 2
f5 $5 oy ey Fw £ E o fw
a3 wrfefries aar &3 & 220 ar< &
faedt aq F, 50 I = I Do,
1000 9T 2000 ST 99 &, I8 A g7
&, 9T 220 AT F awer 50&0¢
W@ e aF yfaar s g, faw s
fagr strar @ —Fae a2 o faarwmar
T I ¥ A T AT are faar trar @ W
agt 9 &7 Faq fuw o & 587 4
fweft-wyae gt & 1 fagre i 7% o
goftae foge aard & sy 2, 4
fogr qoir & ameqw o< sigl w1 T w0
FT fege g a1F £ 1 g e w9,
ad ot fzgz a2 § 1 s o f
Framt g at 39§ feam ¥
ard formr faqr omat & qveg AW At
TET  HN T WIS THd SME, We
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sergrana fere fom wriar & | wrEA FOA
¥ Y qEAT T TATEIATE, AT FACH FIG &
gy w7 foa fer star @ qean 2 avas
7 garel FHw gaw o Lfasw w0
qrer A6 | Afaer St gw A F gaa
¥ AT TE T SATA FF TS0 AHA 30
&1 fam s @3 | @7 g9 ) THT
FI0E FI IX @A FT T099 Ar TN
AT T EATATE )

THE A1 UF HIT a7 A GF
TR AT AT | GHIT 41 G| o ag
& ar% g1, 9ga £iF wgl, (7 aga ar
wifzar fagre & foo =t @ afsw
arg $xed wa & i fogfear &= @
qq9 GFIHT WIAT @ TE YW W FET
qTAT & | TR ATEREFG § (% Ao
HUF ATYTTERE 3 7 (qeet & foro wra
AT 8T fagre # Wiy & a9 e &
wT ) wFh FETE ATE TE WY, WA
fergarforar aridas, are-dmar &
JHFT AT FTA A0 AR ¢ | GHIA
wiw et f% =9 qv gme mwan @
faagfayr #1 775 qoewne g7 q@n’
s, fagwfoar @1 907 faar 9w wix
FIA  AEIGYT 8T & ATEH ST AT |
100-150 fFATE grn, 9% gaw
FEH F1 AT (79 a9z T 971 TEN
og T "TE &7 40, €9 1 Wi FE
wgr | star fye ot & #q, 90d fagr
H SEMHIE & §IT i TG STETo oer
& | STAEW A9 4 79 ¥ 7%l @ wew
Y W1 @ §, AfwT v swH Aw w1
faar war #i I fasrd w1 4-4, 5-5
feretritz ol i quey q@ 5= w7 T
FTAl 9EAT € 1 swa few frgw &
g fearaar ! 1% o a2
formrst =g Haggom

AT FTg da< ¥ fguwg W owr
G ATT I A AT € | WIS daw
F1 Fr Ty T fzq w3, AA| 2
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faar w7, @ @ Far arfgo, Sfeq
a7 v fodr & g wawfew g€
2aATITTIIGAT ATIET ) wAT ZATLAT
F% At A 4w ot 7 Feeaed §,
forq ez & zrgd ¥, TEF T WA
SI1% ¥ AT 35T B gfaay faadr 3
% & A @ ot AT e ¥ g 8
atea 78t giaar 78 faaqr & 1 Traes
i w71 g Fafas &) F18 garoT
TAT(TE] AFAT | 377 AIFIAE & AT
ARA 99 | T AW FEY & AT OR
Tiewu ifmEasoad gIvE | TEEd
F1 AT O ZIF 7T §, 976 G902 939
7E1 37, AT AR AT T Am
TTA TN E ATT T 7757 A4 78] Orerdr
Ffea steFT 2zat agf 9gy, gz o
AET 2 | T A170 (AT 41 7§7¢F 2O
Far |rfgm

AN WEW A um Od A6 4
AR UF TEF OT 4T | 49 &
wea? faa 9y A w5 oot &
fad gadr gfat & wdr | ag wear
41, AUE &, IW F 41 wedy amA
“ ) T 7 fawen v ooE AWt o§
ATEA AT WA | A FeETEr Ar |
wa gw A1 9l "oy f& wer war
z & Wl o sy fenz &7 &
ZT | WW IW W F fad oA
1 At s @l B ogw mrdy |l
AT FTH CATA AAT WIfEU | § aweE
7 f& gt aiF oft gaw Wy A E
dfea o aifeat & <7 #1 @@ TF
w=ol T 7 gfar 97 ¥ T, @
&1 F® FT 0 AT AT W FEAT

zl

ER

Wit dqug faad <t (e wEw)
TEA AAEA AEF, ¥ TW T4 AAT
F awdw F fag asrpng 9 A5
azr wwa & Y@d s g
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W a1 a7 ¥ TI aEAfw gEEd
T FAw gaTL AW F AN, ArCIH
W 1 ufmar 7 ol WT F
wEEa i #9 atofiar § 39§ o
ET B W g1 gfrar o§
difprm afas @ 2w W
LI F qFET § OGETT AT AT
aET O w2 wdr gare At
gl 7 wE wmET v @ oA
affn qw, Afed § wga @@ fa
ot fawr & W ¥ v gardr YW
#1 e wfaer fady & o g9
JAMT AT @ g AvESir, wsA
gefam, awgdz, waafay,  wifa,
dwer Zw H oag uw giaafeas Ew
# I www & fad 6 3w Aaes
For & fag o7 aweafawar § fw
gaTT wafAdE 3w g, AT IEA-
frr gwemit & AR afz ¥ a4
SAFAT A9 & AR A1 IO F
¥ @aw g0 ey A1 ag gRed g
f& wa I= w7 afgar whw oA @
FI TOET F 9fgar A J Fre-

A1 H FTH AT AT, T &Ar &
6 P

ITF BT &1 Fqar, 7 fasrey a=
g FifE ge W &1 €99 g
Fow & ™ & wfgd ¥ d@r ¥
ZATE STEEl § WAl hE 49Ty ST 0T
meEi 9r vwas frar o @few
AT, § WIT F OAEAN H Ag wE
s f& wafee $1 e o @
FT GTET AW TALEH FWE & I
i feig wwr #)

[Igawmue, (A famgvar g
wi¥) drenf 0]

stz W # %1 w2 o fvoafz
g9 WIFE IIT FT 4@ W 1970~71
# 4% % gfz o AW F7 AT
fred 20 af @% feoq ®K W@
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1950-51 IF @l & WTEW
5 91 47 97 f& Mg %z @
fE9 9§ 58 THI TFTC—

graae  UE e

TTEH SR 3T TR

1955-60 435 62
1960~65 51 70
1965-70 70 77
1870-71 100 100
1975-76 172 150
1979-80 217 177
o W1 15 wfmd gamm w2
FIwE R, § wawar § frag 77
afad amw & W oW & A%
T wm F@fAa PN AT AEw
T & wify fow aw &1 e
aw W st grang, fow my &
g AW F7 wEeiEor g, gefen-
e 8 99 ¥ saw TmEw o
ST gEEdr § W ST #TeEm
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™ % K wwww § fF oaw e
v dropnfed w@ & g w
#Ed ¥ W) aga ¥ uwawA 32w,
¥ wowar g e ag aga 19T a9
qF FATL A9 TE & W 30, 33 A1
* FEATH ¥ W AEF  oFwd
A 1 wAT A g, diET s dan
arar® fr 3 uw ¥ oy 7wt G299
w17 fawer T WAt WY wT it W@
qA § T & A= ¥ usHifaw
AT FT AgT AGWT GAT HTA w7
gt fFar &« F o§r gAwar ¥ &
afz ag g Tw wet off & W
a9z ofa § 9% g5 31 F) 3,
T 9% ¥ @3 Gaww w1 q§ 4
T H @ q1C 9% e w7 & foar
mar g fa frod 8 w@AT & Wz a4
AT frg a5 A3@ & g # avdnew
& WARS W HAT wvAY F 1 TH W ¥
ww A4 & & Fdy fw owF 4
a1z FEEAT F AGE 9T 9 AT G937
A9 WEIE F AW 9T, FrEE]
F 9T WA GGAIF G WG G Faw
FHANT K| WG AHFE A1 F o
T W F Frew FEWA 9w FwAr
HEM Gaed Wi, 1080 ¥ FAga©.
1980 T 26575 AN F IR
qr 91 T99Y, 1980 H 27929
griaIfagsaT, 1980 # a7 30425
Z91 W saady, 1981 ¥ 48 31288
a7 & FTAL 1981 H 31516 799
UET F 1 Al ¥TH ¥ w@T wward f
7w ¥ wawz W oFwr g gl
g AT W ¥ Arg §19 wAT Wo
famr aiteg &t o 1 7 fie fawr
dor wr faaar gedEww gwr 2
At I | ot Fr6r Wl wwe wie &
OFEY, 1980 aF, WIA 1980
T &1 Aifew 91 S w8524,
W TAET, 1980 H FWI 8749
AT fewwa, 1980 ¥Hag g 9447
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AT SE<r, 1981 ¥ 3g g I
9643 #WYT g HLaLr, 1981 #
, THET F, 10,000 &Aoo T
¥ ¥ wmeam | ft gawe
TAr § A WEA ¥ ¥ AW A
9% # e faarr agar g e ¥
AIA 1980 ¥AFAL, 1980 7% {A-
qZ 9T 2028 A FT A AFAT,
1980 # FWr 1947, %X fawmAw,
1980 ¥ FHT 2060 HIT SWHEL,
1981 ¥ FAT 2021 #IT A1 HEY
1981 ¥ HET & 2120 409
adt Tqfa agg ¥ wEr & 0F
ATH FAAT HaET wEar & fw g
diw w@ fow @ £, w0 T
¥ ofyweaea qaraa wgar & frogw
i 7@ a w § afew faed
6-7 WEMI # ¥ T AT FT
ar§ 2, wud famfas # 4 Faw
TH G I FAT AFAT W FEE 0T
Rz fag @y 7 i@ waww w1
faedt faelt &, su¥ oar @=ar 3
fr fegar Ffedow g Aam@at
¥ W_T T 1 I quote:

My dear Pandeji,

I learn that movement of food-
graing from the North-during Jan-
uary 1981 has surpassed all previous
records. I congratulate you on this
achievement.

I again quote:

Kindly accept my thanks and
convey our appreciation to all the
railwaymen who have helped us in
the achievement of this record clear-
ance,

AR, THH Ag gifaq g
§ fo fog 7 & goror W war-
' ax gEl AarEl w@me aEn e
TAMFC T FT @I &1
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e oadEEy & @1 ¥ oaw
AT oT FET TAT WT qE Y, &1,
U WEA FT qWAT M WAT
f# 1973-74 ®1 Ww @aw @@=
g qr t@g Ifama w0 7 qwAr
STEWT & Far g M@ a1 1973-74
7 ? afg ag wena @@y 39, 1 F
qZ FgAr awgar # f® 1972-73
o 1973-74 & @@ @a § fawn
auy wifr & W 9T g TAI
¥ W whEr g & faww
TnAw F & fag w@T W@ 4r)
3gt @ fF gqmer # ax T T
mAmEEg Al fard af gwre Gw
& Fuarfat & waw ) afs my #igs
| Al 1975-76 GAFL @H F17
9% 1977-78 T WIT TEF A=
HOF( Td ogHtEed § At fawat
THNT A AT & ! AAmEEAE BET
gt st T fwar ) m o
I ¥ HEAFC W9 & oww TEe
AR S &Y g W § a8 TEMI
qE A Awg AE W A% o
FHarfeal &t mw tgaa ¥ fag qza
T fa-——si¥ gue mdr wEFE wEw
fosr & w21 Faw ARl WO ELE
% fad omEeww s & dw AT
FEIT 31 ;WG AgY @A § A
tfiede iy wmfal F osa
famim, o9 @@ @
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[4) d2a7 fasg <]
fF =W am 47 77 W a9
AW 79 ar arfmw # § w7 fw
aArEy Afaw FEE A weET A
ars{i FET AT AT WEAT 2T
o oAgA™ St fEar smar @ st
T T gw owaArfEt & faers
FNE T A F AT AR
% faars 787 & 1 #feq 29 399
AT ¥ AT AN aEd & fw
A AT W oqrEr drodr afy ag=er
T A zaa oaw oAt Ay afs agEer
0 WE FEe AT AAr & a9
41 ot 71, AT A owEE Fw
T &, AW AT AEE HAA SART
o g sa Pz wamfy
q WET, FHT AT A IR FEr,
fefafes a7 a9 %@ *& afw
avddard) wifees faadr ofr afedsr
Z g TH am %y aeer w7 2 fn
M & weT, I W HET F AR
T & WS ddl F geEv g3
A &1 Wi Tar fear s fw
TUA &% WM, GATATT ER AN,
@ T At &%, WT FW AT ATFL
w5 W oA A s |mE,
ar| sacda wmE & Jmwr 3
AT g AvEY 9A ANE TE W7
a7 a19A 72 | 4% TH AT w0 Grefr
¢ f& m smomafar W@ 2 oA
T T f TF ST w-
WA H ags T FI OAEl &
qwd 7

AT " OH wEr qaq A8
AT AEAT WIT TAAT T FEAT
T f5 =g A WY e oar &g
72 HE 989 FAT 4T 7 THF g
S AAT 9T 4% 82 M 9EA AA4r
qr
g Far aa @ fE QA wdr ¥ ad

7§ asy, 7% wrAg E 99 |

(Railways) 1981-32 288

werAT, § WA Wrerw § wEAT
aignr fr awedt g ww gfaar &
ART  gATA qEAdr gf WA
el ot qrm & A e o
aE & wegw, wd AR
4 wed B WAt HIT EAIL 1ad
¥ F wEe aga A1 AfFa
aedifaat #v s & arfe qaw %
famrs & g0 Tw Az gE g
F o 94 9% | "wfgr 7 A
oF faaz =@ Fa Fgar W A
FRAT AFAT 5 W T waEra A1
oF qar fA JAE & GqT" F
EN & TAFT | wwda wEAr | I
T oA & oSA Fwear Sifzu fw
FBT T &7 A9z 9w fwar W@ g o
ToT AWH FT q AZ AN AT _E
HIT IEIT HIC WD 09
WL "R )

Iagureney  (#t favmem Wy
ai®) : oF fowe qgq § &3 a@-
FAT | T WRaTT )

SHRI R. MOHANARANGAM (Tamil
Nadu): Really, Sir, I am very-glad about the
opportunity having been given to me to

express some of my feelings on this Railway
Budget.

Of course Sir, I welcome this Budget. If 1
take into account the situation that has arisen
out of this Budget throughout this country, I
have to welcome it. But, as a man who cornea
from the deep south of this country, if I
appraise the entire situation after going
through the entire Hailway Budget, I
personally feel that the Southerners are
completely neglected. It is not a question of
the North versus the South. But it is a question
of certain promise give, to the persons or
passengers or the actual users who are in the
southern part of this country, not being
fulfilled. It will not be an exaggeration to say
that, after independence, whoever might have
been the Railway Minister, not even a single
kilometre of BG line has been introduced in
Tamil Nadu. So
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many things the Members have mentioned and
they have talked about the achievements of the
Railway Ministers and they have said that the ¢
Railway Budget is very good, that it is a very
good Budget, that they have not increased
anything and they have increased by Rs. 350
crores ju'st by putting additional burdens on the
passengers and that there is a surplus of Rs. 11
crores and so on. All these things some of the
speakers have just now spoken before this
House. But there are three or four important
issues which I want to mention as a Member of
Parliament and as a person, coming from a re-
gion, to the people of which I had given certain
assurances which, I have said, 1 would
definitely fulfil.

» Sir, a long-felt need of the people
of Tamil Nadu is the Karur-Dindigul-
Tuticorin-Tirunelveli BG line, recom
mended by the Planning Commission,
and even when I was a Member of
the Lok Sabha, the same issue was
raised on the floor of the House and
assurances were given to the effect
that definitely thi; would be taken
up during 1979-80 and our Deputy
Minister of Railways, Shri Mallikar-
jun------

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): The Planning
Commission has not recommended it. I am
sorry to tell you that.

SHRI R. MOHANARANGAM.. . . was
also there. But, after I have gone through th3
entire Budget, I find that it has not been
included even though the Planning
Commission had recommended this project.

"HRI MALLIKARJUN: They have not
recommended it.

SHRI R. MOHANARANGAM: Sir, our
Finance Minister. Shri R. Venkata- eraman, has
assured on behalf of the Railway Ministry
that definitely it would be taken up. 1 do
not know

1904 RS—10.
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exactly at what stage the matter stands at
present. Then, Sir, as I told you, no MG line
has been converted into BG after
independence in Tamil Nadu. I am stressing
this point because some statistics were given
that if we take into account the whole
country, 51 per cent of the total railway lines
are BG railway lines. And, Sir, not out of that
51 per cent, but out of the total lenglh of the
railway lines in the country, only 7 per cent
of the railway lines are BG lines in Tamil
Nadu. Even that BG was there before
independence. So, after independence, not
even a single kilometre of railway has been
converted from Metre Gauge into Broad
Gauge. Sir, about Nagarcoil-Tirunelveli, my
friend in the Lok Sabha has also stressed this
point vigorously last year. But this was not
included. Sir, I am told, where there is a will
there is the railway. But where there is a slow
will, there is only survey. Whenever we
approach them, they say it is under survey.
But I do not know when they will implement
these things. The southern part of the country
is com-plelely neglected year by year. I do
not know when they are going to introduce
these things, even though we have been
asking for these things for the last 34 years
since independence.

Sir, I come from Tamil Nadu, especially the
headquarters of Tamil Nadu, namely, Madras
City. I stay very near to Madras Airport. The
total population of Madras City is 35 lakhs. Just
ten years back it was only 22 lakhs. Twenty
years back it was 16 lakhs. Thirty years before it
was only 10 lakhs. Now it is 35 lakhs. The total
population in 1990 will definitely come to 50
lakhs. Sir, we have asked the Railway
authorities, Ministers, including the Prime
Minister, for a rapid transport system in Madras
City. In the year 1964 an office was introduced.
In 1972, that office was going through all these
things, how they car have a rapid transport
system, whethei I it is possible, and so on, and
they came
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[Shri R. Mohunarangam]. to the conclusion
that unless and until we have a rapid transport
system, it will become very difficult for the
people of Madras City. Sir, I hear from first-
hand information, from some reliable sources,
that they are going to close that office within a
month, which office was opened 15 years
back, and things are going on, enquiries are
going on, and which came to the conclusion
that unless and until we have a rapid transport
system there is no future for the people of
Madras City. I do not understand what exactly
the reasons are to close that office. That office
was purposely opened only for this iapid
transport system fo, Madras ten years ago, and
it cam, to the conclusion that unless and until
there is a rapid transport system or a tube
system or any other system, which will
accommodate lakhs and lakhs of people,
specially for travelling from one corner to
another corner, Madras City will face a very
dangerous situation within five or six years.
Also, it is no exaggeration if 1 point out that
you cannot move from one corner to another
corner of Madras more than 10 miles even if
one were to go by car. This is the situation in
Madras City, which has become a very, very
crowded city. This scheme should, therefore,
be implemented, otherwise the posterity and
the future generations of Madras City will
definitely blame the Railway Minister. He
belonged to my neighbouring State. Also the
Demity Minister, a very good friend, belongs
to my neighbouring State. The gentleman
knows about Madras City more than about
Hyderabad.

I will not go elaborately into the question
of accidents. We cannot anticipate or expect
accidents. But we can avert them. The recent
accident took place very near to Vaniyambadi
in North Arcot District in Tamil Nadu. It; is a
very big commercial and business centre.
Even at 2 o'clock, early morning people may
be going from one centre to another. This is a
very big commercial centre in Tamil Nadu.
Three wagons of the goods train were
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lying. The Trivandrum Mail dashed against
those wagons. Then another train comes there
it also dashed against that train.

That is not trip reason. What has
happened to the officers who are responsible
for Intimating to the other corner that 3
wagons were there and Arcot Express should not
go on that track. Someone should  be there
to prevent.  Nobody has stopped it Itisa
deliberate attempt to cause pn unexpected
and unprecedented accident in our southern
area. It is not a very big accident.
Afterwards, 1 understand some gas welding
neople came there. If they had somp gas
welding work, they could anticipate that the
coach may catch fire. People were dead
inside the coach. Instead of removing the
bodies or the persons hi the coach, they started
doiaa this gas welding work. When they started
this work, the coach caught. *lre. People
inside the coach were burnt. Those who
were at the Va-niyamwadi station at that time
and saw the accident will tell you about the
accident. T{ tny-body goes through the
history of railway accidents for the last 100 years
he will say that nobody could have expected this
accident  Not only that, an officer was
appointed by the Hallway Board to inauire

into this accident. Every senior officer is
appointed. I am not going to take up the
issue here. My mother tongue is Telugu. I

studied Tamil and  English. IX T speak
Tamil, nobody can translate u.y Tamil * into
English or any other language. In that language,
ITam  one of the best speakers. Why I do not
speak Tamil is because if I speak Tamil, a
;body will understand me.  If I speak Teiugu.
nobody will understand me  That is why I
speak in a language which can be understood.
The officer who  does not know Tamil, a man
who does not know any regional language
spoken in the area where the accident took place
has been asked to inquire. = How can you
expect the inquiry to be successful? He knows
only Hindi and English. You cannot expect all
(fee people in that area to know English or
Hindi.* Cent per cent people of the area know
Tamil. You can get the services of a
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senior officer knowing Telugu 01 Tamil. They
understand Telugu. That is the situation there.
Kindly appoint ar officer who knows Tamil or
at least any I other South Indian language.

There was a tax on railway passenger fair
which went straightway to the treasuries of
the State. It was stopped in the year 1961. As
far as Tamil Nadu State is concerned, if w
could be allowed to collect that tax. we could
have collected this p'lgrimagp tax amounting
to 60 or 70 crofes of rupees for the Railway
administration. This tax is only 16 crores of
rupees for the whole country at present. They
have stopped it in the year 19Gl1. 1 ask the
Railway Minister to introduce that system.
That was recommended by the Seventh
Finance Commission also.

Now I come to the constituency of
Kanjivaram. It is a very historic place. The
students of history will understand it because
of Pallava dynasty and Pallavas rule. It is a
place from where we can go to Mahabalipu.
ram and to different parts of our State. It is the
gateway of our Tamil Nadu State. We do not
have a railway line. There should be a railway
line from Chingalput to Kanjivaram. That line
should be electrified. It is very near to Madras
city. As I said at the beginning, Madras city's
population is increasing. If you have a new
electric train from Kanjivaram to Chingleput,
we can solve this problem.

Arakonam is an important place. Persons of
my size or of the size of our Deputy Minister
of Railway, Mr. Mallikarjun cannot enter very
casily. It is only 8 feet. It was constructed only
for the British Lords and fot Viceroys, during
the British regime. Only cars can enter and
other vehicles cannot enter. This is the only
way to Arakonam. This has been pointed out
by so many Members for the last so many
years not only in Lok Sabha, but here also that
we should have a bridge Until and unless we
construct a bridge, there is no way left for the
*Persons who stay nearby. (Time beli rings) 1
think I have consumed only 10 minutes.
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THE VICE-CHAIRMAN (SHRI
BISHAMBHAR NATH PANDE): You have
taken so far 15 minutes. 32 minutes are
allotted for your Party. You can consume as
much a? you like.

SHRI R. MOHANARANGAM: We can
adjust ourselves. There is no cold war in our
party. I will tell him to speak only the time
which I have left for him.

THE VICE-CHAIRMAN (SHRI
BISHAMBHAR NATH PANDE). Please
continue.

SHRI R. MOHANARANGAM: Thank
you, Sir. Sir, the distance from Tarn-baram to
Madras city is IV KMs. Mr. Mallikarjun, our
Deputy Minister, who studied in Madras will
under' stand what I say. From Tambaram to
the other part of Madras, it is 17 KMs. In
Bombay, from one corner to the other, it is 25
miles. And in Calcutta, it is 35 to 40 miles.
But in Madras, it is only 10 miles from one
corner to another, that is from Fort St. George
to Guindy Railway station That consists of
the Madras city, Now, it is extended upto
Tambaram. It is only 17 kms. from the
Madras city. I have told you that 35 lakhs of
people who are staying in Madras city are
going from this side towards that side. They
a, staying o, both the sides. Do you
remember Sir, that 25 years ago we have
asked that half of the Madras city is ours, and
the Andhra people asked, 'Madras manade',
like that. And that part is separated by thig
part by a railway line from Tambaram to
Madras Beach. From Mambalam to
Tatnbaram, there are railway bridge, in each
and every area an<3 if the automatic gates are
closed, persong "o are staying on this side,
numbering about 15 lakhs, caiinot enter the
other side where actually the Madra, city is
situated. Until and unless you have an
underground bridge or an overbridge, the
people of that area from Guindy to
Tambaram, who are more than 15 lakhs will
have no othei go I may point out, Sir, and it
was a fact also, that a lady who was in an
advanced stage of pregnancy could not go to
the hospital because of this



295 Budget

[Shri R. Mohanarangam]

railway gate. Sir, I nave mentioned about this
bridge a number 01 times to the Railway
Minister. And I have received a letter from the
Railway Minister stating, "We are going to
take up this work. Action has already been
taken. The matter is oeing processed". This is
what I have been getting in the replies but
nothing has been done so far. I request the
Railway Minister, through you, Sir, to take up
this matter seriously. Unless we have the
railway bridges upto Tambaram, we cannot
solve this problem.

Finally, Sir, I would like to say one thing.
Of course, it is a very good Budget. There are
some practical difficulties also in certain
things. You hav, reduced the reservation time
from six months to one month, if I am correct.
There are certain persons who used to reserve
two months or three months before their
actual travel to avoid so many things, if you
make this one month, due to /ariois reasons,
the genuine users will suffer. So, 1 request the
Railway Minister, tnrough you, Sir, to at least
make it four or five months and not one
month. So, viewing the entire situation,
though it is my tounden duty to support this
Railway Budget, I have pointed out certain
flaws. You may tak, them as flaws or
anything, and they shou'd be rectified at least
within a year. I have given some important
paints with these words, Sir, I conclude.

SHRIMATI MONIKA DAs (Kar-nataka):
Mr. Vice-Chairman, Sir, though the Railway
Budget shows an increase in fares and freight,
yet it deserves our appreciation as it plugs so
many defects and reduces the quota for travel
agents in respect of reservation of second
class accommodation and reduces the period
of advance reservation from six months to
just one calendar month, which will definitely
benefit the passengers belonging to the
weaker sections of the society.

Sir, there is justification for increasing
railway fares and freight charges firstly
because the price of oil
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has increased substantially because of the
escalation by the oil producing countries,
which hits the railways very hard. Secondly,
the instalments of dearness allowance and
bonus to railway employees has increased the
wage bill of the railways. Thirdly, a number
of post in the railways have been upgraded
with the result that the wage bill has gone up
still higher.

Now, I would like to say something about the
railway officers. All over India nearly 4000
posts of railway officers have been upgraded
and there has been substantial increase in their
emoluments. But the fate of Class III and
Class IV employees has not changed. There
are five million casual labourers working all
over India. T am not criticising or condemning
the railway authorities. But have they given
any thought to the . fate of this casual labour
who have been working for 2, 3 or 4 year
with I the railways but are still termed casual
labour? Have they given any thought to th,
fate of this casual labour which is earning just
Rs. 5 to Rs. 10 a day? When we are getting so
much pay, w? are finding such a great
difficulty to make two ends meet, what is the
fate of thig casual labour who are living in
inhuman conditions n slum areas and their
number ia so large.

In this connection"HSir. my request to the
hon. Railway Minister is to please consider
the genuine demands of the employees
sympathetically and try to settle all the
disputes amicably so that the wheels of the
railways may mov, smoothly, speedily and
efficiently.

Here I would like to say one thing. The
time has come when the railway officers must
change their attitude. Their styl. of working
has to change. I tell you this thing because I
am myself a railway officer's wife. I have
seen the railway officers' attitude. Sometimes
they feel that they are intellectually the
highest in the society. They must change this
attitude.
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So far a; the condition of railway stations,
toilets at stations and catering is concerned, it is
inadequate and unsatisfactory and there i great
scope for improvement and for this railway
officers are responsible, if the railway officers
show efficiency, the wor- j kers will definitely
show efficiency. Workers depend upon officers
for guidance. Officers are the most important
thing in our society as "politicians are important
in the Parliament House. So, I would request (he
hon. Railway Minister to see that the officers
function properly. They may take more care of
the Chairman's room but they should also find
out the conditions at railway stations and find out
who is responsible for the negligence of his
duties and take strict action against him. I, once
again, request the hon. Railway Minister that he
may take stern action against erring railway
employees. About the punctuality of the trains, I
would also like to say something. If I say
something by way of criticism, I must also say
about the better side of its functioning. I have
seen, Sir, that no doubt, the train would start at
the correct time, but on the way it stops. I do not
know whose fault it is, whether it is the fault of
the Railway authorities, or the fault of the driver,
or the fault of the guard, or the passengers' fault.
T hope the Railway Minister would look into this
aspect.

As 1 have already mentioned about the
casual labourers. I request the hon. Railway
Minister to have a sympathetic consideration
towards them. I have jeen them closely, and [
know their pathetic condition. T uan tell you
about the Hubli Division where 5,000 casual
workers are unemployed. I brought it to the
notice of the hen. Minister and he was kind
enough to give an assurance to look into it. J
hope he would consider it sympathetically.

I would now say something about the
Railway officers and their responsibility.
First of all, the officer'! should take it as their
duty to serve the country, and not to rule the
coun-
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ry. I a™ "°t against the officers, because 1 also
kno,, their difficulties and their problems. But
still, the officers are a very important part of
the Railway administration. Even sometime;
the politicians also have to depend upon th,
officers and their style of working. But T have
to give a few suggestions to the Railway
Minister. Firstly, 1 feel, there should be no
provision of travelling by saloons for the
Railway officers. You must bring down the
numbe, of saloons in the Railways. I know it
has been done to a large extent and their
number hag been brought down from 4,000 to
400 only. I have seen the Railway officers
going for inspection in the Railway saloons
along with their families. When other officers
like Deputy Collectors, other State
Government officers, I.A.S. and L.F.S. officers
can go by first class compartments, why
cannot the Railway officers S° °y ™t class?
Bui they depend on Railway saloons
whenever they go out for inspections and they
take their families also. I do not think they .an
show any efficiency or de any justice to their
work if they go with their families. If we can
go by first class, why can't they go by first
class? Only a few saloons should be kept for
emergency, for example, when there is an
accident. On such occasions, some 2-3
carriages could be there and only essential
stiff should be allowed to use those carriages,
like the Divisional Manager who have to go to
the spot. That does not mean that Class II
officers should also go with their families by
saloons for inspections. So, I hope, the
Railway Minister would look into it. Here, the
Railway Board people are sitting; I am not
against them; I am not discouraging or
condemning them. I am only placing facts.
Only this way, can these officers play a better
role. I would appeal to them a; well as to the
Railway employees to keep the wheels
moving so that the country moves on the path
of progress and prosperity.

About my own State, Sir, in Kar-nataka
we are finding a great diffi-
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cutly because w, do not have any j other mode of
conveyance except the train. If I go to Hubli,
there is no other way except to go by train. I go
to Bombay and then from Bombay "o Hubli
which is on way to Bangalore. But for going to
Hubli from Bombay, there is a broad gauge line
upto Miraj on.y and from Miraj to Hubli there is
no broad gauge. I 1 have suggested to the
Railway Minister to see that a broad-gauge line is
provided as early as possible from Miraj to
Banaglore; otherwise, we find it very difficult.
We have to get down at Miraj and sometimes if
we do not get the train, we have to wait the
whole day at Miraj only. If there is a direct broad
gauge line from Bombay to Bangalore, we would
not be finding any difficulty to go by train. Then,
Sir, the following lines are required to be
converted into broad gauge lines immediately

(i> Bangalore - Harihar - Hubli-
Sholapur line; (ii) Bangalore-Miraj and
Hubli-Gadag-Sholapur line and (iii) Gadag
and Hospet line. Then, a new railwayline
between Hubli and Karwad and one
between Bija-pur and Raichur via
Bagewadi sho-ild be constructed, the
former for iron ore exports and the latter on
account of the immense possibilities
offered by the Upper Krishna Project. The
Yelahanka line is almost ready.

Then, Sir, to augment the transport system
of metropolitan Bangalore city, a circular
railway is necessary. It is also requested that a
separate railway zone may be set up for
Kamataka as has already been done in the
case of Maharashtra. Andhra Pradesh and
Tamil Nadu.

Sir, I have made some suggestions and |
hope these will be implemented. With tlwse
words. I support the Budget.

SHRI MANUBHAI PATEL (Gujarat): Sir.
I am not one of those pessimists who view the
Railways from a narrow angle or view the
administration of the Railways from any Party
1 considerations or from consideration?

of any Government run by this party or by that
party. To my, mind, Railways are the biggest
undertaking and it is the biggest national
adventure in our country. Perhaps, it is the
biggest in the whole of Asia. It is not only to
achieve material growth, industrial growth and
economic progress, but it is a link to unite the
people of different languages from different
parts Of" the country. It is a link to unite the
whole culture of India. It represents the
culture of India. 1 think, it will not be too
much if I say that it is a mobile university
which teaches the people of India j;00d habits
of cleanliness, of mixing with each other, of
learning each others' languages, of knowing
cach o hers' regions and of exchanging so
many good qualities. I view the Railways as a
powerful instrument to force the unity of the
whole country and to bring different people of
different categories, educated, uneducated,
poor, rich, everybody, nearer and make them
feel as one community. It is from this view
that I try to understand the administration of
the Railways and, therefore, I do not indulge
in any exercise of making any allegations
against this Government or that Government
or compare the performance of the past
Government or the Government before thai
and the present Government because Railways
are a continuous administration. Governments
may change, parties may come and go out of
power and so on, but the railway ad-
ministration remains intact. It should not be
disturbed. It should not be discouraged and,
hence, Government should be guided by the
advice of the experts and the technically-
qualified people of the Railways.

As far as the economics of the Railways is
concerned, 1 can understand. there may be
passing phases. But we have to learn from
past experience. It is our experience that from
1966 onwards, the interpretation of efficiency
is to increase fares and freights as if
enhancement in fares and freights has
something to do with efficiency and not
improvement in railway administ-
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ration or efficient functioning of the Railways.
Sir, last year also the Government had come
out with a dose of Rs. 200.24 crores for
increase in freight and fare, with a hope that
there will f be a surplus of Rs. 42.70 crores, but
at the end of the financial year what was the
experience? The Minister has confessed that we
had a losg or a deficit oi Rs. 52.34 crores. Now
this year again with a very heavy dose of Rs.
3a6.26 crores by way of increase in fare; and
freights, h, lias become fickle ana said that at
the end of the year there will be a surplus of
Ks. 11-42 crores. Where is the guarantee? The
past experience has shown that in the place of a
surplus of Rs. 42.70 lakhs there was a deficit of
Rs. 52.34 crores. So, it depends on the efficient
functioning whether there will be loss, or no
loss, and the efficient func-ming also has so
many other factors to be considered, But, Sir,
toy just changing the Railway Board the
efficiency is not improved, or by just playing
certain gimmicks the efficiency is not
improved. It is the sustained work on the part
of the managers, and when I say "managers',
the Minister is the topmost manager, he should
be completely engrossed in exercising his mind
to set the problems right and evolve different
programmes so that he may be an ideal guide to
other managers, namely, the Railway Board
and the officers below that.

This time though the increase in - passengers
fares is Rs. 70.04 lakhs, 97 per cent of the
passengers, who are the so-called second class
passengers— actually speaking, they are the third
class passengers—will have to bear the burden of
practically the whole railway fare. And what are
the facilities you are going to give to them? By
way of facilities I do not think you are offering
them anything. You have suggested that during
this current year you have added 79 additional
non-suburban trains, but in my own Baroda
division 18 trains are closed because of shortage
of coal. Yesterday I read 9 from the newspapers
that something like II trains in Ahmedabad
division
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are stopped. What is the use of giving this
figure that you are going to introduce 79 new
trains, when at the same time so many trains
are stopped? In the same Address, th, hon.
Minister has confessed that the dictates of the
national economy demanding a higher
priority for meeting the freight traffic needs,
as also the inadequacy of passenger coaches,
may slow down the introduction of additional
passenger trains for the time being. You have
said. "May slow down". So, why give this
false promise when you are not going t:>
implement that? You have said: May slow
down for the time being. When will you be
introducing them?

Regarding the new repair shop for lepairing
1200 coaches under the programme 'fleet that
works' why are such phrases being coined. It
iy something like the Government that works,
but in reality it does not work. Why to coin
the street words like 'fleet that works'. Let the
work be done first. Here you have said that a
new repair shop for repairing 1200 coaches
pet annum has already been sanctioned and
the foundation stone of this factory was laid
by the President of India at Tirupati on
December 25, 1980. What is the programme?
What is the schedule? When will it start
functioning? When it starts repairing coaches,
what will be the output? No details are
available. Sir, the increase by way of
reservation charges; I think it is too much. Do
you give any reservation facilities? The
passengers are standing in the queue and at
some stations I find they come on the
previous night and they have to stand there
for hours and in the end they go disappointed.
You have taken measures to abolish travel
agents etc. Formally you have abolished the
travel agents. But eight or ten of these agents'
"passengers" come and stand first in the
queue and they are issued tickets. There is no
legal sanction for the Reservation Officer not
to issue tickets to them. So what is the facility
you are giving to the genuine passengers?
You are



303 [RAJYA SABHA |

[Shri Manubhai Patel.] not providing even
sitting facilities at important stations; they have
to stand there. And you are opening new
Reservation Offices. But there is no staff. You
have sanctioned at Baroda a new Reservation
Office. The office hay been opened, but there is
no staff. There ig already one existing which
also runs short of staff. Why? Because you have
denied promotion to the reservation staff and the
Reservation Officers. For so many years, from
20 years, they are there on the staff but there is
no promotion. These are the difficulties. In (pite
of that, you open j new offices and don't provide
staff. \ How are you going to give facilities of
reservation to your passengers when there is no
staff? This js the general condition at important
junctions like Baroda, what to talk about other
stations.

Then there is the sleeper charge. That also
you have increased, thereby practically taking
away the sleep of the passengers. They would
rather go awake on the train than pay this much
charge. On the contrary, you take reservation
charges. That is all right. But you should
guarantee that they will also get the berth.
Where is the guarantee here? You issue the
ticket, but there ig no guarantee that they will get
a berth or a seat even. At the time of issuing
ticket, every passenger should be guaranteed
that j he will get a seat. Even for the 1st class
passengers, that guarantee is not there; it is not
there for even the AC Ifnd class sleeper
passenger. I came this morning by 25-Dn. The
passengers from Bombay were sleeping in the
corridor of the Und class ACC sleeper coach
because they were issued tickets, they were on
the waiting list, they were allowed to enter and
then thereafter no seat wag provided to them. So
even the sleeper charges that you charge are too
much. But I then you do not guarantee them
berths after charging also.

The cloak room charges are also too much.
In this way this burden of jRs. 70 eroi'es or
so is a one-way traffic.
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You charge something from them but do not
give guarantee against that. So it is a one-way
traffic. This will not encourage the
passengers to  appreciate the functioning of
the railways. You have said that there is a
proposal * to open a Directorate to
encourage passenger traffic tc, But the
public relation is the poorest on the railways.
For the whole of the Western Zone, there is
one Public Relation Officer at Bombay. Now

perhaps you have shifted him to
Ahmedabad or so.  On such a big track—the
Western Zone consists of something like

10,000 kilometres—there is only one
Public Relation Officer. How are you going
to create that sympathy in the minds of the
passengers by keeping only one Public
Relation Officer. The only Public
relation which is maintained by the railways
is through the Reser. vation Officers and the
TTEs who " charge more money from the
passengers to provide them a seat or berth. That
is the only public relation. Your public
relationship should be so developed that
passengers would definitely feel that the
railway is ours. But today that is not the case.
May I suggest, in order to develop public rela-
tion, let the Ministers travel by traing only. Let
them not travel by air- It is their railway.
They can travel by air. But if they travel by
trains, the whole staff will be streamlined and
will be ready to help all the passengers—and
not only the Minister. Let the Ministers stay
at the retiring rooms in the railway stations
itself and let them openly meet the passengers
at the railway stations because they are the
people.  But the Railway Ministers mostly
travel by air  and, that is why, even if you
appoint these Public Relations Officers, it is
not going to help that much.

Sir, regarding goods traffic I will not say
much. You have put the programme to
develop it because you have given it priority
over passenger traffic. But what is the
history? During the last 30 years there is a
four-time increase in goods traffic but only a
two-time increase in  wagon
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capacity.! Then how are you going to
improve this?

Sir, instead of going into a general
discussion I will take up only one point, about
restructuring or reorganisation of the raiway
administration and then I will go into some
details. Formerly the railways were divided
into so many different groups—private line; or
State lines—but now there are nine zones. But
they are unwieldy order to have real
administrative control over it, in order to have
overall management—operation, sales,
maintenance of a vast variety of assets and
industrial and public relations— in order to
have control over these, for a zone of 10,(K)0
kilometres which is too remote—for example
the Northern Zone and the Western Zone ...
Sir, may I invite the attention of the Minister?

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI SITA-RAM KESRI): Yes.
I am saying that we should manage dinner
on Thursday for you.

SHRI MANUBHAI PATEL: That i true,
but you are diverting the attention of the
Minister when I am making some important
suggestions.

SHRI SITARAM KESRI: I am I
directing him to hear you.
SHRI MANUBHAI  PATEL: The I

dinner will not satisfy us. Some improved
efficiency in the railway administration
will help us.  Up till now dinners have spoiled
it.

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI C. K.
JAFFAR SHARIEF): I am listening to you.

SHRI MANUBHAI PATEL: Mr.
Minister of State for Railways, T was
drawing your attention to efficient
administrative control over the zones. Now
the Indian Railways are approximately
66,777 kilometre, long and they are divided
into nine zones, and
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each zone varies in size. But I have two zones
in mind, the Northern Zone and the Western
Zone. They consist of 10,000 kilometres. The
Western Zone—from Bombay to Mathura—is
broad gauge, and there are two metre gauge
groups there—one of Saurash-tra and one of
Rajasthan. In the Northern Zone there are five
broad gauge divisions and two divisions of
metre gauge. Now is it possible to bring
efficiency in the management of such a huge
zone where the assets of the railways are
scattered all over the area—in both the zones—
and where you have two lakhs of employees?
May I give you a suggestion to consider
regrouping of the zones, by carving out these
metre gauge railways into two divisions in the
Western Railway and the Northern Railway?
May I suggest that? The Railway Minister and
the Railway Board will have t, consider it and
the time has ccene when, if you do "°t consider
it and apply your mind to it, it is not possible to
develop the potential of the railways.

Sir, when I am talking about metre gauge,
there is a programme for conversion also, but
in the matter of eon-version I find that the
Railway Minister has taken the plea that all
over the world it is accepted that metre gauge
can also be as efficient as broad gauge, etc. T
do not want to enter into any controversy over
this, but what about narrow gauge? I can
understand maintaining metre gauge as long as
we do not have sufficient resources to convert
it into broad gauge.

[MR. DEPUTY CUAIRMAN in the Chairl

Now about the narrow-gauge, 1 do not know
whether you are manufacturing new engines
for the narrow-gauge. There is no mention
about the conversion of the narrow-gauge at
least into the metre-gauge, if not into the
broad-gauge. If at all you are going to convert
these narrow-gauge lines, they should be con-
verted into the broad-gauge. But
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LShri Manubhai Patel] there i no
mention here. It should have been there.

7 P.M.

Sir, may 1 dra, the attention of
the hon. Minister to a lapse on the
part of the Ministry not to cail zonal

meetings of MPs? Sir, formerly, in
formal zonal meetings of MPs were
being called regularly. The MPs of

the particular zone were invited and
they used to put up all those details
there. We need not do it here at the
time of  the Budget of the
Railways. But because  for two
years you have not called the zonal meetings,
we have to give these details at the time of
discussing the Railway Budget. Otherwise,
these details should not find any place at the
time of the Budget.

SHRI C. K. JAFFAR SHARIEF: W, are
calling the meeting.

SHRI MANUBHAI PATEL: Very good.
After two years, after my suggestion, you are
thinking of it. Thank
you.

Then, Sir, he referred to catering and aid
that after applying his mind to th, goods
traffic he will apply his mind to the passenger
traffic, etc. There are different facilities, but
there is one named as catering. I tell you the
catering facility is hopeless. I am one of those
who praise the catering of the Western Rail-
way, the service maintained by them. Though
there is a lot of scope for improvement in the
case of the Western Railway also, and I do not
think that it is an ideal one, it is one of the
best among the present zones where the
catering facilities exist. Even if the other
zones come upty th, standard of the Western
Railway, that will be something. So there is a
scop. for improvement in the catering service.
I am totally against private catering. Wherever
there is private catering, the Railways should
take it over, for they at least hear complaints
and there is a scope for improvement. Where
there is private catering, there is no scope for
improvement. They give the dir-
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tiest type of food or eatables. Then there is a
scope for corruption also. I do n®* go into that.
So you have to apply your mind to it and take
special care of it. Employ special efforts to
improve catering. Sir, I do not say that there is
a lot of credit due to "he Janata Party, but we
did introduce the Janata meal for one rupee.
For one rupee, six pun's and some vegetable
or pullav with vegetables. That was ideal. So
many passengers do not need that much
quantity that is served in a thali. But that is
being discouraged. Though you refer to it by
saying that it has been very successful, etc., I
tell you that it is being discouraged by the
caterers and the Railway hoys because they
get a less commission on it and it is sold only
for one rupee whereas for a big thali they will
charge you eight or nine rupees. They do not
encourage this being sold. Whenever 1 insist
for it, the fellow says that the, had got only
sixty packets from Delhi and they had been
consumed. This is the patent reply. You
should look into this also.

Regarding sports and cultural activities .tc,
there is one reference. But may I tell you a
sorry stat, of affairs? I met one national
hockey player. When he was a national
hockey player, he used to be put up in the Ta}
Mahal Hotel whenever he was at Bombay.
Now he is an attendant. He was a very
courteous man, which is a very rare thing. He
told me his story, that he wa, a national
hockev player and today he is an attendant, he
is not given facilities I have for-
gotten the name. When you are talking about
sports and cultural activi-
ties etc., I tell you tha'- the very members of
the Railway staff who were
once champions in different fields of sports
are not being properly looked after. They had
brightened the name of the Railways and they
had taken the name of the Railways into the
forefront b, different achievements in
different games, etc. There needs should also
be properly looked after.

Sir, th® President has said in his
Address that they are going to open
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23 more new lines during this year and
convert 11. That programme has been
eniisted here. There is no reference to a single
line for the whole of Gujarat, and there is no
case of conversion of any line for the whole
of Gujarat. Therefore, may I make a few
suggestions? If you are going to consider the
case of conversion, the Chota Udaipur-
Baroda narrow gauge should be converted
into broag gauge because Chota Udaipur
produces fluorspar and dolomite, very useful
stone materials for the glass industry, the
fertilizer industry etc. That i5 all exported to
Bombay, other places in Maharashtra and
other parts of the country- It i; all narrow
gauge. Only Oecause it is a tribal area it is not
being developed. It is a social responsibility,
and you are talking about social change.
Should we not look after such backward areas
when there is potential? I remember that
during che Fourth Lok Sabha, when I insist-
ed, a committee was appointed, and che then
Deputy Minister, Mr. Chaturvedi visited the
place, A report was presented for its conver-
sion, and the case was considered. I do not
know where the report lies. It is a very
important line. It will be linking Gujarat and
Madhya Pradesh through the whole tribal
area, and there will be production of very
good industrial materials from that area.

Then, if we have any imagination, we
should plan ahead of five, six, ten years.
(Time bell rings) T am finishing. In Gujarat
Ankleshwar has the greatest potentiality. The
ONGC headquarters is there. The Narmada
Project is going to have practically all the
activities through Ankleshwar. The Industrial
Development Corporation has very big
industrial estates there. It is going to develop
like anything. I do not belong to Ankleshwar.
It is far away from my place. But I see the
industrial activity going on there so speedily.
If you do not plan from now, you will not be
able to cope up with ;t after some five years.
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The Sarvodaya Train was started. Let the
credit go to the Janata Government. But in the
beginning I have said that th, railways is a
continuous process. Whatever good work has
been done by this Government or that
Government, it is the work of the railways. It
i a good train. It is very much appreciated for
short distances. From Ahmedabad , via
Baroda, it comes here within perhaps
seventeen hours or so. It is very much
appreciated. But it runs twice a week only.
There is , great demand that it, frequency
should be increased. It is better that it runs on
all the days of the week. If not, kindly
increase it to at least four times a week. That
is one of the demands.

Then, Sir, you have started Sabar-i mati
joining Ahmedabad and Luck-now and
Navjivan joining Ahmedabad and Madras.
These are very good trains. Th, labourers from
those areas, who are working in the taxtile
mills of Ahmedabad, have a direct train. And it
is convenient train for those who go there
from Gujarat. 1 think it runs at the fullest
capacity. But it runs like a passenger. I have
travelled by both the trains. It is a very tedious
journey. I find that you can decrease the time,
and you can increase the speed. One train joins
the southern most part, Madras, and the
western coast, and the other joins the western
coast and Banaras. These j are very good trains.
But they are slow. Their peak speed should be
increased.

There is the scope for starting a Raidhani
Express between Ahemda-bad and Bombay.
That was to be started. It was announced in
the newspaper also. But I do iDt know where
it ha vanished.

It has not been started. There is a very
good case for it. Similarly Delhi-Baroda has
also very t-ood s-ope because at Baroda you
have the petrochemical complex, the refinery
and the fertilizer industry and so many other
industries. So many passengers go there. And
it is not linked bv air to Delhi. Passengers
from Bnroda have
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to come to Bombay first wd then go to Delhi by
air. That is the position. So if there is one more
train between Baroda and Delhi, it will help the
industrial growth and also help the officers and
others who are working in those industries.

Then there is a demand Iron) different
Members, including Members from your party,
to introduce a stop at Broach where you have
the Dbiggest fertilizer factory, Narmada
Feitilizers. The Government has announced
that it is the biggest in Asia. And still the de
luxe or the long-distance express trains do not
stop there. They have demanded that they
should stop at Broach.

Then there is the question 0'l con
version of the Ahmedabad Delhi line.
It is metre gauge via Ajmer and Jai

pur. Now passengers f 10la Ahmedabad
who want to go to Delhi prefer to go
by the Sarvodaya Express which is
broad gauge via Baroda. The broad
gauge route is longer and the meter
gauge route is shorter. But still peo
ple prefer the former because it is
broad gauge. With these few obseva-
tions ... X

MR. DEPUTY CHAIRMAN: That will do.

SHRI MANUBHAI PATEL: That will do.
But, as I said in the beginning, I am one of
those who view these railways as a link of
developing our Indian culture, a link of
developing the unity of the whole country and
bringing the people of different languages arid
difle-rent religions very close to one another. It
depends on the efficiency ol the railways. Why
should passengers who travel by train quarrel at
all? Travel has to be a symbol of national unity
and there should be love bctwen on-? another.
But because facilities are lacking; there is
quarrel over a seat or other things. If proper
facilities are extended, it will be one of the best
unifying agencies, an agency of developing
Indian culture. With these words, I hope the
hon. Minister will take into consideration
whatever sug-
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I gestions I have made and implement I
whatever could be implemented. Thank !
you.

SHRI G. R. MHAISEKAR (Maharashtra): Mr.
Deputy Chairman, Sir, I 1 rise to welcome the
Railway Budget and offer my reactions,
observations and suggestions. Sir, 1
welcome the Railway Budget because it has not
left any deficit uncovered and thus pre-

vented the  inflationary  trends that would
have resulted out ol a deficit budget. The
Railway ~ Minister has‘ shown courage

to initiate financial | ways and means in
order '.0 meet the | rising operating costs.
He has also taken courage to  initiate
adnanistra-j tive steps to improve the
administration of the Railways. Therefore,
he deserves congratulations.

Sir, T then come to some of my |
observations as revealed by the statistics In the
statement "Budget at a Glance" the figures
Alvan under the head (f)—Net Traffic
Receipts—reveal a very important point. The
budget estimates of net receipts foi 1980-81
have been shown as Rs. 335.61 crores , and the
revised estimates for 1980-81 1 are shown as
Rs. 238.61 croies. Thus there was a shortfall of
Ra. 97 crores. Last year's budget was having a
surplus of Rs. 42.7 crores. But the revis-I ed
estimates show that there is a deficit of Rs.
52.34 crores. i feel, I presume in fact, that the
snortfali in the revised estimates is only
because of the shortfall in the net receipts.
What I am worried about is whether the
reasons and eventualities because of I which
this shortfall has come about have been duly
studied. Otherwise all the serious attempts that
have been made to wipe out the deficit and
show a surplus of Rs. 66 crores in this year's
budget are likely to be offset, resulting in
serious consequences. | have to make a
mention only of two small points in this
connection. One 1is the ticketless travel,
particularly so on the branch lines, which I
generally call as orphan lines. Many times
ticketless travel is encouraged by the railway
employees. Their relatives, friends and ' so
many other people with their sympathies travel
on these branch lines
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without tickets, not only in the second class
but even in first class, and this has to be
checked by methods which I need not define.

Then I come to a very important point and
that is of loss of coal. We are spending out of
every rupee 14.89 paise on it and it has
become a modus operandi now with th,
railways that coal is thrown out at particular
places from running railway engines and
urchins are employed for collecting this coal
from the railway tracks. 1 have observed
myself that this way at least ten per cent of
coal must be going waste. If this is checked,
we are likely to save 1 paise out of every
14.89 paise that we spend on fuel.

Then I come to some of the important
points which are related with backward areas.
Somebody said here that new lines should not
be taken, that conversion should not be under-
taken. Railways are a social service as well as
an Economic service for the development of
backward areas. We have been insisting
particularly because I come from a region
which is called Marathwada region in
Mabharashtra comprising five districts. This
region is backward according to the norms of
the Planning Commission. So we have got our
own problems. The first two problems are
about  conversion. Already = Manmad-
Aurangabad Parli line has been declared to be
converted, it was declared by the honourable
Prime Minister, Shrimati Indira Gandhi, when
she visited this area in 1973 when this area
was under drought. The work started two
years before. And now we have hardly spent
Rs. 93.81 lakhs as against Rs. 14 crores, and I
find in this year's Budget there is rnnlly any
provision except that there is a symbolic
allocation of Rs. 0.01 lakh, for this particular
conversion. With this speed 1 think this
project could be completed only after another
7 nx 8 years.

Then there is an important suggestion and
this has a high priority on the Maharashtra
Government's priority list of
recommendation, that is conversion of
Parbhani-MudKed-Auilabad line and  then
connecting it to the
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Grand Trunk Route from Madras to Delhi.
This point is very important. The Maharashtra
Government made a Budget provision for
technical and other surveys for this particular
line. There is one more important aspect to
this. For tbe Parali Thermal Power Station of
560MW coal is supplied from Singareni
collieries by a circuitous route. If this line s
converted and connected, we are going to
save 135 kms. Not only that. Tne Balharsha
coal fields have shown the potential of quality
coal for the Parali Thermal Power Station as
well as the Nasik Super Power Thermal
Station. With the proposed Ujjain Thermal
Power Station there would oe a fine example
of coordination between Railway-Coal-
Energy Ministries. Therefore, we can call it
not only an economic line, but we can call it a
sensitive line brought about with the
coordination of these three Ministries.

Then I come to the functioning of the
railways on this line. Tlie Knche-guda line—
known a, th, Secundera-bad-Manmad line—is
another orphan line. On this line a number of
facilities required for passengers are not there.
It is all so because this whole line is not
properly supervised. I need not go into the
details of that. I will simply demand that an
independent division should be created it
Purna ol the South-Central Railway to look
after thiy particular line. Then there are a
number of cross bridges to be constructed.
There are a number of foot-cross bridges to be
constructed on cities like Aurangabad-
Parbhani and Jalna. These are important
district towns. They are important commercial
centres. Two years before a foot-cross bridge
was erected at Nanded, a district
headquarters, out it has not yet been
completely operated because there is no
manpower. Therefore, I demand that an
independent division at Purna should be
established on the South Central Railway.
Thera are two proposals for new lines. One is
Bombay-Nagar-Bhir Nanded line, and the
other is Jalgaon-Jalna-Bhir-bholapur line.
These two lines are again very economical.
The Jaikwadi irrigation
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[Shri G. R. Mhaisekar] project with a
potential of nine and half lakh acres is going to
be completed in the coming four years and the
whole area will be booming with activities as a
result of so many small scale industries. These
two lines which have been recommended by
the State Government are very important from
this point of view.

In fact there are some complaints I have to
make and I have been asking questions in this
august House about this  particular
Secunderabad-Manmad line. The
Secunderabad-Manmad trains are always late
by 3 hours and 4 hours for the last 13 years.
This happens sometimes because of checking
by the civil supplies authorities and sometimes
it is said to be because of chain pulling and at
times it is said to be because of fuel smuggling.
Because of this late running thousands of
passengers are stranded for hours and they
miss their connections at Manmad. And they
lose all the benefits of reservation. This is
happening every day on this line. I wish the
authorities concerned are advised to look after
this problem. People in that area and
commuters who use this train are threatening to
carry out an agitation. Before any such stage
come, it iy advisable that steps are taken to
correct the situaMon.

I come to another important point on this
line (Time bell rings) T will simply put my five
demands before the House.

First is. that I have been time and again
pleading that a massive Plan of 1.500 to 2,000
crores of rupees has to be undertaken by the
Railways for the backward areas. Some
thinking on this line was there in 1975-76.
When Mr. T. A. Pai was the Railway Minister,
they started thinking on these lines. Unless
such a massive plan for five to ten years is
undertaken, it is not possible for them to cater
to the demands and needs of
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the under-developed  areas in  this

country.

My second suggestion is this. I have to
plead for the fabrication of more double-
deckers and use them for short distances
upto 300 kilometres. The experiment of
using this between Pune and Bombay has
proved to be successful. I am sure that this
will help in reducing the pressure on other
lines.

Thirdly I have to make another demand
that wagons should be supplied for
perishable commodities such as vegetables,
onions, potatoes, oranges and bananas, etc.
on priority basis. If they are not supplied at
the places where these things ar, grown it
will lead to lot of loss and wastage with th,
result that these will not be properly
distributed throughout the country. The
farmers will lose because they do not get
due return for their produce. Therefore, 1
will appeal to the Railway Minister that
wherever in this country perishable articles
are produced such wagons should be made
available for transporting them.

One suggestion more. We have the
passenger fare hike, with an exemption limit
for 150 kilometres. It is a wellknown fact
that common people travel to the capital
cities of their States, for instance. Bombay,
Bhopal and other capitals. I would earnestly
appeal to the Railway Minister that at least
in order to meet the travel needs of farmers
and other common people this limit should
be raised from 150 kms. to 600 kms.

I would also appeal to him to exempt
cereals from the freight hike.

I would request him in the end to
consider sympathetically all the problems
that I have placed before him and to help us
in solving them.

SHRI C. HARIDAS (Kerala): Sir. this
Railway Budget is an unhappy : one for
all, for all sections of the | people of

India particularly for the
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Keratites. Last year, the then Railway
Minister, Shri Kamlapati Tripa-thi, had
presented a Budget here and I had also
spoken on the same in this House. This
Budget, Sir is nothing new and it is "old wine
in a new bottle."

Sir, this Budget throws a heavy burden on
the financially backward classes. Prices are
shooting up now. This Budget is another
attack on the common man. Except for the
platform tickets, there is an unjustifiable
increase in the fares on all items. The
increase ranged from 10 to 15 per cent. Never
before in the history of India has the Railway
Ministry looted the Indian people as it has
done in the Budget for 1981-82? The
platform ticket buyers are not travelling in
any train and probably that might be the
reason for which the platform tickets have
been exempted from the increase. And, Sir.
for this act of kindness, we should thank the
honourable Railway—Minister.

Sir, there is a steep increase in the reservation
charges, sleeper charges, cloak room
charges, luggage charges, etc., etc. But the
Minister says that this Budget increase will
not affect the common man. He says
that a man who travels up to 150 km. is not
subjected to any increase.  But Sir, this
concession is not at all applicable to the
Mail/Express  train  passengers.  Thus,
according to the Railway Minister a person
who travels beyond 150 km. is an
extraordinary person.  Sir, Keralities are the
long-distance travellers as compared to the
people of the other States. A Malayalee who
visits his kith and kin in his home State of
Kerala has to bear 20 per cent increase in
the railway fare as per the new Budget. This
increase affects mainly the people of
Southern India, particularly the Malayalees.
The educated people of Kerala are serving in
many parts of the country and most of them
are travelling by trains. The cost of living of
the people of Kerala is already soaring higher.
Goods such
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as wheat, pulses, foodgrains, cement, etc. are
to be transported to Kerala 1'rom the northern
parts of India. The goods train charges have
also 'been considerably increased. There
should be a provision in the Budget to give
some concession to the long-distance
passengers. Sir, in this Budget, facilities hav,
been provided for certain regions. But this
facilities have been neglected for Kerala.
Generally, in the Budgets introduced in the
past, essential commodities were exempted
from the increased goods charges. But this
year it is not so and the impact of this will be
a further increase in the prices.

Nowadays, Sir, train journey has become 8
dangerous thing and there is no guarantee as
to whether a person who travels by a train
would reach his destination. Most of the
trains are running now very late arid the
performance of the Railways has become
very poor. A train hits at a parked train which
again hits at another train is the present
condition of the Indian Railways.

Sir, the year 1981 has just been started and
how many railway accidents have occurred so
far? Is there any policy of the Government to
look into these accidents? I have already
spoken about the looting of the train
passengers in this House on 4-12-80. But no
action seems to have been initiated to prevent
such train looting and such incidents are
increasing. 1 have not received any reply to
the question I raised on 4-12-80. Perhaps the
Railway Minister may not have any answer to
give to my points.

Sir. the Government should take priority
steps to safeguard the interests of the
travellers. More police personnel should be
engaged for this. I wish to bring to your
notice some recent incidents occuring at
Jhansi station. Some people in police dress
get into the trains at Jhansi and inspect the
brief-cases, etc. of the passengers and
threaten them and they also take away such
items from
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[Shri C. Haridas] the passengers. There
is a general . complaint from the

passengers now. The hon. Minister should

look into this matter urgently.

A perusal of this new budget will
show that Kerala is not a part of
India. Construction of railway lines

between Kattippuram-Guruvayur-
Trichur should be started early. The budget
allocation for this work is very less. Sir,
electricity is sufficiently available in Kerala.
Railways can take advantage of this facilities
for operating more trains. To start with, new
electric trains can be introduced from
Trivandrum to Quilon, from Cochin to
Trichur and from Kuttipuram to Badagara,
which will give a good result as these places
are industrial belts of Kerala and also
important in busines, matters. So, priority
should be given to connect these important
places.

Old and unserviceable coaches are allotted
to Kerala. In rainy season, passengers have to
use umbrella in the trains. If train runs
speedily, then passengers will fall down. This
miserable condition should be changed im-
mediately. Sir, more wagons are required to be
allotted to Kerala. Due to shortage of wagons,
essential commodities are not reaching the
people of Kerala in time. There occurs delay
in transporting the products of Kerala to other
parts of the country.

Sir, now there is labour problem in the
Railways. Loco running staff are put to work
day and night. There is no strict rules and
regulations and working conditions for these
staff. Their interests should be taken into
consideratio 1. Overtime and such other
benefits to these staff have been neglected.
Usage of National Security Laws on them will
not solve this problem.

"Catering staff in the Railways who are
serving the Railways for 8 to 10 years
continuously ~ should be  regularised
immedaitely.
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I Sir, six months' advance ticket re-j serrations
have been stopped now. With the new rule, one
month advance reservation can only be done
now. This will badly affect long distance
travellers.

Sir, in the matter of Railway reservation
malpractices are existing in the Railways. When
a person approaches the counter clerk for reserv-
ing a ticket, the answer of the booking clerk will
be: "Not Available" and afterwards berths are
allotted to the parties who grease their palm
directly I or indirectly. Is there any policy in j
hand to curb such practices which are prevailing
at present?

Sir, the K. K. Express which operates
between Trivandrum-Bangalore-Delhi has 21
coaches with double engines. There should at
least be 4 bogies allotted to Mangalore side
immediately. In the past several times, memo-
randums were given to the Railway ! Ministers
by MPs as well as the public for extension of the
K.K. to North Malabar side, but no action has
been taken so far. The hon. Minister should
consider this demand without further loss of time

Sir, now only single railway line is existing
between Shoranur-Calicut-Mangalore side. Ne-
cessary steps should be initiated for providing
double lines between these places, as these are
important fcusin-ness centres. j

The railway stations in Kerala were built during
the British regime. No idiflcation has been
done so far. The 1 unhealthy conditions
should be  got changed early.

The food given to the passengers in
Express/Mail trains are sub-standard lype.
There is a general complaint on this account
from the passengers. Necessary steps should
be taken to provide  better food to the
passengers.
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A number of times the Kerala Government
have requested the Centre for the need of setting
up of Integral Coach Factory in Kerala. There is
no mention of this in the new budget. ' All
facilities, such as electricity, water, land, etc. are
available plenty in Kerala.

There are a number of Railway level
crossings in Kerala. Necessary steps should
be initiated for construction of over-bridges in
this thickly populated State. The construction
work of Bombay-Mangalore line should be
completed as early as possible, as this will
give relief to the people of Kerala.

I request the hon. Minister to take prompt
steps on my suggestions.
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SHRI HART SHANKAR BHABHRA -
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MR, DEPUTY CHAIRMAN. He has
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He will not get the Ministers in the

F

i



337 Budget [2 MAR. 1981 ]

SHRI K. K. MADHAVAN (Kerala): If the
hon. Member agrees, we can continue
tomorrow.

MR. DEPUTY CHAIRMAN: He has
agreed to finish it today.

SHRI HARI SHANKAR BHABH-RA: 1
have agreed to continue tomorrow.

SHRI K. K. MADHAVAN: It is already
past 8 o'clock.

MR. DEPUTY CHAIRMAN: Please let
him finish.

St g ARTHWET: qTTFF 5 {0
ofaa |

ft Jqawmafa . 9 219 T@ e
qUOAT | AT qga F9 g | AT FAT oA
42 & | ATTHT AL T TG TAT AT Ff 212
121 foe oroar | (saaT)

SHRI HARI SHANKAR BHABH-RA: I
will give concrete suggestions tomorrow,
(interruptions)

MR. DEPUTY CHAIRMAN: Nobody wants
to finish. You are not af-fected, Mr. Madhavan.
You can go away. Let him. speak. All have gone
r away. Please sit down. Let him finish. By this
time, he would have finished.

SHRI K. K. MADHAVAN: I am not
prepared to sit beyond 8 o'clock.

MR. 'DEPUTY CHAIRMAN: Then you
can go away. Let him speak. Please finish,
Mr. Bhabhra.

SHRI K. K. MADHAVAN: I have no
option but to go.

MR. DEPUTY CHAIRMAN: That is all
right. Thank you very much.

SHRI K. K. MADHAVAN: Now
that you have said it, I have the free
dom to go. So it is my freedom, when
ever [ want
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MR. DEPUTY CHAIRMAN: Why do you
obstruct the House?

SHRI K. K. MADHAVAN: It is not

obstruction.

MR. DEPUTY CHAIRMAN: You are
obstructing.

SHRI K. K. MADHAVAN: You are
asking me to go out.

MR. DEPUTY CHAIRMAN; I say, if you
do not want to sit, you can go away and enjoy
your dinner. So many Members have gone
away. Nobody is questioning....

SHRI K. K. MADHAVAN: If 1 have to
go, I do not want your advice. I can leave the
House whenever I want I can go for a cup of
tea. But this is not the way.

MR. DEPUTY CHAIRMAN: Then you
can sit down.

SHRI K. K. MADHAVAN: No, no, I have
serious objection to this way...

MR, DEPUTY CHAIRMAN: You ar,
unnecessarily disturbing.

SHRI K. K. MADHAVAN: Please note.
It is not the hon. Member.. ..

MR. DEPUTY CHAIRMAN: You are
unnecessarily disturbing the House. He has
agreed to speak. You are disturbing him.
What sort of a man you are? I am sorry to say
that. Nothing of what Mr. Madhavan says
will go on record.

[SHRI K. K. MADHAVAN continued to
speak.]

MR. DEPUTY CHAIRMAN: No, you
have no right. He wants to speak. You are
disturbing the proceedings. Take your seat.
You go on t alking. Nothing will go on
record.

[SHRI K. K MADHAVAN. continued to
speak.]

MR. DEPUTY CHAIRMAN: It will not be
recorded. Your observation is not proper.
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[SHRI K. K. MADHAVAN continued to
speak.]

MR. DEPUTY CHAIRMAN: The House
can change its decision. No party has
objected. I will not allow that thing. Mr.
Bhabhra will go on record. Mr. Madhavan
will not go on record. He has agreed to speak.

[SHRI K. K. MADHAVA'N continued to
st gfewieT wgr . @Y A FA
¥ fau @@ &= )

speak.]

MR. DEPUTY CHAIRMAN: Mr. Bhabhra
has no objection, you see. (Interruptions) He
is obstructing the proceedings.

(Interruptions)

MR. DEPUTY CHAIRMAN: What is your
point of order? Let me know.

SHRI K. K. MADHAVAN: The House
cannot continue because there is no quorum.
Let it be recorded.
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iSHRI K. K. MADHAVAN: The House
should not proceed because there is no
quorum. Ii the House proceeds further, it will
be unlawful. Let it be recorded. Let us see
who wins.

MR. DEPUTY CHAIRMAN: I am not
going to win or lose. 1 just wanted to
accommodate the Member.

SHRI K. K. MADHAVAN: J repeat, on a
point of order, that this House should not
continue because there is no quorum.

MR. DEPUTY CHAIRMAN: All right.
Then let ug adjourn till tomorrow. The House
stand, adjourned till 11 A.M. tomorow.

The House then adjourned at
twelve minutes past eight of the
clock till eleven of the clock on
Tuesday, the 3rd March, 1981.



